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INTRODUCTION

Hon'ble National Green Tribunal in its order dated 16.01.2019 in the matter of
compliance of Municipal Solid Waste Rules, 2016 (O.A. No. 606/2018) directed to
constitute State Level Committee to monitor the compliance of Municipal Solid
Waste Rules, 2016, Plastic Waste Management Rules, 2016 and Bio-Medical Waste
Management Rules, 2016 and directed that Chief Secretaries/Administrator will be
the Chairperson of the said State Level Committee. Every State/U.T. may constitute
Special Task Force in every District having four members one each nominated by
District Magistrate, Superintendent of Police, Regional Officer of the State Pollution
Control Boards in concerned Districts and one person to be nominated by the
Chairman of the District Legal Services Authority (DLSA) for awareness about the
SWM Rules, 2016 by involving educational, religious and social organizations
including local Eco-Clubs.

Further, Tribunal directed to Chief Secretaries to review progress on all the
NGT Cases applicable to concerned State/UT and after monitoring the matters the
status report of compliance and immediate further plans be presented/filed before the
Tribunal. For this purpose, Chief Secretaries were directed to remain present in person
alongwith their reports. Accordingly, Sh. Manoj Kumar Parida, IAS, Advisor to the
Administrator, Chandigarh Administration alongwith the Commissioner, Municipal
Corporation, Chandigarh & the Chief Conservator of Forests, Chandigarh, presented
case of Chandigarh on dated 26.03.2019 in front of the Hon'ble National Green
Tribunal on the following points:-

Status of compliance of SWM Rule, 2016, Plastic Waste Management Rules, 2016
and Bio-Medical Waste Management Rules, 2016 in their respective areas.

Status of functioning of Committees constituted by this order.

Status on the Action Plan in compliance vide order dated 20.09.2019 in the news item
published in “The Hindu” authored by Shri Jacob Koshy Titled “More river stretches
are now critically polluted: CPCB (Original Application No. 673/2018).

Status of functioning of Committees constituted in News Item Published in “The

Times of India’ Authored by Shri Vishwa Mohan Titled “NCAP with Multiple



timelines to Clear Air in 102 Cities to be released around August 15" dated

08.10.2018 (O.A. No. 681/2018).

Status of Action Plan with regard to identification of polluted industrial clusters in
O.A. No. 1038/2018, News item published in “The Asian Age” Authored by Sanjay
Kaw Titled “CPCB to rank industrial units on pollution levels” O.A. No. 1038/2018,
dated 13.12.2018.

Status of the work in compliance of the directions passed in O.A. No. 173 of 2018,
Sudarsan Das v. State of West Bengal & Ors. O.A. No. 173 of 2018, Order dated
04.09.2018.

Total amount collected from erring industries on the basis of ‘Polluter Pays’ principle,

‘Precautionary principle’ and details of utilization of funds collected.

Status of the identification and development of Model Cities and Towns in the State
in the first phase which can be replicated later for other cities and towns of the State.

On dated 22.04.2019, Hon'ble National Green Tribunal uploaded an order
w.r.t. hearing held on 26.03.2019. As per the order, Hon'ble National Green Tribunal

has further given following directions:-

Steps for compliance of Rules 22 and 24 of SWM Rules be now taken within six
weeks to the extent not yet taken. Similar steps be taken with regard to Bio-Medical

Waste Management Rules and Plastic Waste Management Rules.

Ambient Air Quality information for the city of Chandigarh should be placed in
public domain. For this purpose, CPCC should set up CAAQMs in consultation with
CPCB within four months and Air Quality Index be displayed.

Steps be taken to assess the number of vehicles to be permitted proportionate to the
capacity of the area. Based on such study and analysis, an appropriate policy

framework be worked out.
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The Union Territory Chandigarh may also develop Graded Response Action Plan
(GRAP) to deal with the vehicular pollution.

Action Plan for restoration of water quality of river Ghaggar with respect to treatment
of sewage and its utilization, be implemented in a time bound manner. The Action
Plan accordingly for its implementation may be monitored by the Committee

constituted by NGT under Justice Pritam Pal.

Efforts should be made to ensure treatment and processing of biodegradable and non-
biodegradable waste for which the existing plant should be put into operation by
resolving the issues. The legacy waste dump sites should not be simply capped but

should be bio-mined and then kept and maintained in accordance with MSW rules.

The Advisor may personally monitor the progress, atleast once in a month, with all

concerned.

A quarterly report be furnished by the Advisor, every three months. First such report
shall be furnished by June 30, 2019.

The Advisor may remain present in person before the Tribunal with the status of
compliance in respect of various issues mentioned in para 22 as well as any other

issues discussed in the above order on 09.10.2019.

As per the directions of Hon’ble NGT in order dated 12.09.2019 corrected on

19.09.2019, compliance in terms of following thematic areas is required:

Compliance of Solid Waste Rules including Legacy Waste.
Compliance of Bio-medical Waste Rules.

Compliance of Construction & Demolition Waste.
Compliance of Hazardous Waste Rules.

Compliance of E-waste Rules.

351 Polluter Stretches in the country.

122 Non-attainment cities.

100 industrial clusters.
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Status of STPs and re-use of treated water.

Status of CETPs/ETPs including performance.
Ground water extraction/contamination and re-charge.
Air pollution including noise pollution.

Illegal sand mining.

Rejuvenation of water bodies.

The information with regard to above thematic areas is to be submitted by the
Chief Secretaries of all the States and Union Territories in terms of following:

Current status

Desirable level of compliance in terms of statutes.

Gap between current status and desired levels.

Proposal of attending the gap with time lines.

Name and designation of designated officer for ensuring compliance to provisions

under statute.

As per the directions of Hon’ble NGT, the appearance of the Chief Secretary
for the U.T. Chandigarh was scheduled for 10.01.2020 at 2:00 pm. Accordingly, Sh.
Manoj Kumar Parida, IAS, Advisor to the Administrator, Chandigarh Administration
alongwith the Commissioner, Municipal Corporation, Chandigarh & the Chief
Conservator of Forests, Chandigarh, presented case of Chandigarh on dated
10.01.2020 in front of the Hon'ble National Green Tribunal.

Hon’ble NGT in their order dated 10.01.2020, passed the following directions:

Any failure w.r.t. compliance of Solid Waste Management Rules, 2016 will result in
liability of Local Body to pay compensation at the rate of Rs. 10 lakh per month from
01.04.2020 till compliance. If Local Body is unable to bear financial burden, the
liability will be of Chandigarh Administration. Apart from compensation, adverse
entries will be made in the ACRs of the CEO of Local Body and other senior
functionaries in the Department of Urban Development etc. who are responsible for

the compliance of the orders of the tribunal”.



Local Body has to ensure 100% treatment of the generated sewage and in default will
have to pay compensation w.e.f. 01.04.2020. If Local Body is unable to bear financial
burden, the liability will be of Chandigarh Administration.

Commencement of Setting up of STPs — 31.03.2020. Compensation is payable for
failure to do so at the rate of Rs. 5 Lakh per month per STP by the Local Body w.e.f.
01.04.2020.

Commissioning of STPs — 31.03.2021. Compensation is payable for failure to do so at
the rate of Rs. 10 Lakh per month per STP by the Local Body w.e.f. 01.04.2021.
Compensation may be deposited with the CPCB for being spent on restoration of
environment which may be ensured by the Chief Secretaries of the States/ UTs.

An “Environment Monitoring Cell” may be set up in the office of the Chief
Secretaries of all the States/ UTs within one month from today.

Compliance reports may be filed quarterly with a copy to CPCB.

The Chief Secretaries of UP, Punjab and U.T. Chandigarh may remain in present in

person for further review tentatively on 24.08.2020.

Hon’ble NGT passed the following directions in their latest order dated
02.07.2020:

All the State/ UTs may take further steps for compliance of environmental norms in
terms of directions already issued including taking coercive measures for non-
compliance against the polluters as well as erring officers and recovering
compensation. Quarterly report may continue to be filed with acopy to CPCB.

In view of the lockdown, the appearance of the Chief Secretaries has been
rescheduled and for U.T. Chandigarh the date and time have been fixed as 05.07.2021
at 2:00 PM. The State appearing on the respective dates shall submit a quarterly report
to NGT and CPCB, 15 days in advance to their appearance. In case the physical
presence of the Chief Secretaries is not found viable, they can seek to appear online
by way of video conferencing but they may not delegate this responsibility to any
other officer.

Action to be taken by all States/UTs as per viability to shorten the procedures w.r.t.

technologies and costs for DPRs and tender documents.



It is further mentioned that for the compliance of the above directions regular
meetings are conducted under the chairmanship of worthy Advisor to the
Administrator to monitor the progress of the implementation of acts/ rules as

mentioned in the order.



STATUS ON COMPLIANCE OF DIRECTIONS OF HON'BLE NATIONAL
GREEN TRIBUNAL

The Status of Compliance of Directions issued by Hon'ble National Green
Tribunal on dated 26.03.2019 in O.A. No. 606/2018 titled "Compliance of Municipal

Solid Waste Management Rules, 2016" is given below:-

For compliance of the directions issued by Hon'ble National Green Tribunal in
O.A. No. 606/2018, regular meetings have been conducted under the chairmanship of
Worthy Advisor to the Administrator on dated 01.05.2019, 11.06.2019, 12.07.2019,
30.08.2019, 30.09.2019, 28.11.2019, 31.01.2020, 11.06.2020, 28.07.2020, 27.08.2020

and 22.09.2020 and the minutes of the meetings are placed at Annexure 'A’.

An “Environment Monitoring Cell” has been constituted as directed by the

Hon’ble NGT.

The following steps have been taken by Chandigarh Administration for

implementation of various Acts/Rules, as mentioned in the said order:-

Status of Compliance of Solid Waste Rules including Legacy Waste :

> Current status

The Municipal Corporation, Chandigarh (MCC) is collecting daily around 500
tonnes of municipal waste from all over Chandigarh and is transporting to MSW
processing plant at Dadu Majra of capacity 500 MT/ day (RDF) and 300 MT/ day
(compost) which was set up by M/s Jai Prakash Associates. However, because of
dispute between M/s Jai Prakash Associates and MCC w.r.t. tipping fees, matter is in
court and recently MCC has taken over the plant. The plant is unable to process whole
of the waste and as the matter is still in the court; MCC is unable to upgrade the plant.
Therefore, most of the waste along with the inerts/ rejects from the plant is dumped

onto the sanitary landfill site (8.28 acres).

State Level Advisory Board (SLAB) has been constituted by Municipal

Corporation, Chandigarh and its three meetings have already been conducted.

Solid Waste Management Bye Laws have been notified by MCC.



As per the Hon’ble NGT order (O.A. No. 606/2018), State Level Committee
(SLC) and District Level Special Task Force have been constituted and regular

meetings are being conducted.

IEC Activities: RWA'ssMWA's are being sensitized about waste management.
Various activities are conducted along with NGO’s such as Swachhta Fair, Nukkar
Natak, Cleanliness drives, Sanitation Hackathan and awards. Quarterly competitions
regarding cleanliness are being conducted among RWAs/MWAs, Schools, Hotels,

Hospitals etc.

> Desirable level of compliance in terms of statutes

As per Solid Waste Management Rules, 2016, Municipal Corporation has
complied with almost all the activities as mentioned in the rule 22 of Solid Waste
Management Rules and for the rest, they have already initiated action, detail of which

is given as under:-

Rule Activity Action taken
No.22
1. Identification of suitable sites for | Complied. Land has already been
setting up solid waste processing | identified. Garbage Processing Plant
facilities is set up at Dadu Majra, Sector-25
West, Chandigarh.
2. Identification of suitable sites for | There is a landfill site at Dadu Majra

setting up common regional sanitary
landfill facilities for suitable clusters
of local authorities under 0.5 million
population and for setting up
common regional sanitary landfill
facilities or stand alone sanitary
landfill ~ facilities by all local
authorities having a population of 0.5
million or more.

which is spread over about 45 acres.

3. Procurement of suitable sites for
setting up solid waste processing
facility and sanitary landfill facilities.

Already done.

4, Enforcing waste generators to
practice  segregation of  bio-
degradable, recyclable, combustible,
sanitary waste domestic hazardous
and inert solid waste at source.

The bulk generators, 26 in number are
handling the wet waste on site.

Ensure door to door collection of
segregated waste and its
transportation in covered vehicles to
processing or disposal facilities.

Municipal Corporation, Chandigarh,
has started segregation of waste at
source and whole of Chandigarh will
be covered soon. However, entire
municipal solid waste generated is
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collected and transported in covered
vehicles.

6. Ensure separate storage, collection | The Construction and Demolition
and transportation of construction | waste processing facility of 160 MT/
and demolition wastes. day capacity is operational at Phase-1,

Chandigarh. A facility for lifting of
C&D waste by charging Rs.1000/- per
truck per trip has also been started.

7. Setting up waste processing facilities | As at Sr.No.1 above.
by all local bodies having 100000 or
more population.

8. Setting up solid waste processing | NA
facilities by local bodies and census
towns below 100000 population.

9. Setting up common or stand alone | As at Sr.No.2 above.
sanitary landfills by or for all local
bodies having 0.5 million or more
population for the disposal of only
such residual wastes from the
processing facilities as well as
untreatable inert wastes as permitted
under the Rules.

10. Setting up common or regional | NA
sanitary landfills by all local bodies
and census towns under 0.5 million
population for the disposal of
permitted waste under the rules.

11. Bio-remediation or capping of old | The work of Bio-remediation of
and abandoned dump sites. legacy waste has started.

> Gap between current status and desired levels

Door to door collection of segregated waste has not been started in all the
wards of the city.

MSW plant is unable to process whole of the waste generated in the city.

> Proposal of attending the gap with time lines

Municipal Corporation, Chandigarh is in process for purchase of
compartmentalized vehicles for collection and transportation of segregated waste and
once procured; with the help of these vehicles, they will be able to complete 100%
door to door collection and transportation of segregated waste by 31™ October, 2020.
With respect to processing of the waste, MCC has got accessed the plant
machinery by experts from NITTTR, Chandigarh and IIT Roorkee, who have

suggested that the plant needs to be upgraded and only after which it will be able to



B.

process the waste up to its optimum capacity. As the matter is
sub-judice in the court, MCC could not upgrade the plant at present. However, they
have made necessary arrangements so that the wet waste generated everyday is
processed immediately.

> Concerned Department

Municipal Corporation, Chandigarh

Status of compliance of Biomedical Waste Rules

> Current status

Presently, 890 nos. of Healthcare Facilities are operational in Chandigarh.. All
the health care facilities have registered themselves with Chandigarh Pollution
Control Committee for authorization under Biomedical Waste Management Rules,
2016.

Further, one Bio-medical Waste Treatment Facility (BMWTF) is operational
in Chandigarh, which is authorized by CPCC for collection, transportation, treatment
& disposal of the bio-medical waste of Healthcare Facilities of Chandigarh. All the
health care facilities operational in Chandigarh have made an agreement with
BMWTF for the collection and disposal of their biomedical waste and whole of the
biomedical waste generated in all the health care facilities is disposed off properly
through the treatment facility.

> Desirable level of compliance in terms of statutes

The bio-medical waste generated from all the Healthcare Facilities should be
collected, transported, treated, processed and disposed off in accordance with the Bio-
medical Waste Management Rules, 2016 and guidelines issued by the Central
Pollution Control Board. It is necessary that all the HCFs of Chandigarh must take
authorization from SPCB/PCC for collection, treatment and disposal of their bio-
medical waste. Further, every HCF should implement bar code system for effective

management of bio-medical waste and submit compliance in this regard.

> Gap between current status and desired levels
Approximately 90% of the HCFs are using bar code system for the management

of their biomedical waste and remaining are under process to implement the same.
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> Proposal of attending the gaps with timelines

Activity Stakeholders Time Target

Implementation of All HCFs 1 month

Bar-code System

Liquid biomedical All HCFs 1 month

waste management i.e. (At present all the HCFs are using 1% Sodium
installation of Effluent Hypochlorite to disinfect the liquid bio-medical
Treatment Plants waste and neutralize the same before

discharging it into sewer line)

> Concerned Department
Chandigarh Pollution Control Committee

Status of compliance of Construction & Demolition \Waste

> Current status

The Construction and Demolition waste processing facility of capacity 160
MT/ day is operational and is functioning properly. A facility for lifting of C&D
waste by charging Rs.1000/- per truck per trip has also been made available. Special
drives are being organized by MCC to aware general public regarding proper disposal
of C & D waste and proper dust mitigation measures to be taken during construction.

Violators are being penalized for improper disposal of C & D waste.
> Desirable level of compliance in terms of statutes
As per Construction and Demolition Waste Management Rules, 2016, there

should be separate and safe disposal of construction and demolition waste.

> Gap between current status and desired levels
NIL

> Concerned Department
Municipal Corporation Chandigarh
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Status of compliance to Hazardous Waste Rules

> Current status
As very less amount of hazardous waste is generated in Chandigarh, therefore
whole of the waste is collected and transported through authorized TSDF, incinerator

and recyclers to their facilities located in Punjab, Haryana and Uttar Pradesh.

For disposal of landfillable waste, Chandigarh Pollution Control Committee
has made agreement with Punjab Pollution Control Board for utilizing their TSDF
facility namely M/s Ramky Enviro Engineers Ltd. (Unit: Punjab Waste Management
Project). CPCC has authorised M/s Ramky Enviro Engineer Ltd. for collection and
transportation of landfillable hazardous waste from various units located in
Chandigarh to their TSDF located at Village Nimbua, Derabassi, Punjab.

For disposal of incinerable waste, CPCC has authorised M/s Bharat Oil and
Waste Management Itd. for collection and transportation of incinerable hazardous
waste from various units located in Chandigarh to their facility at Sahibabad,
Industrial Area, Ghaziabad, U.P.

For disposal of recyclable waste i.e. used oil, spent acid, acid residue, CPCC
has authorised units located in Punjab, Haryana and U.P. for collection and
transportation of recyclable waste from various units located in Chandigarh to their
facilities.

> Desirable level of compliance in terms of statutes
As per Hazardous and Other Wastes (Management and Transboundary
Movement) Rules, 2016, the hazardous and other waste generated should be disposed

off through authorised disposal facility.

> Concerned Department

Chandigarh Pollution Control Committee

Status of compliance of E-waste Rules

> Current status
E- waste generated in Chandigarh is being collected, segregated, dismantled,

recycled, treated and disposed off through authorised E-waste recyclers from the other
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states of Punjab and Himachal Pradesh as there are no dismantlers or recyclers in
Chandigarh.

Karo Sambhav (PRO) and M/s Ramky Enviro Engineers Ltd., M/s Spreco
Recycling and M/s Ortech India Corporation which are authorised E-waste recyclers
from PPCB and HPPCB are available to collect E-waste from Chandigarh.

Regular workshops are being organized by CPCC along with PRO’s to aware
general public regarding proper disposal of e - waste through authorised recyclers.

Also awareness through print media and radio is being regularly done.

> Desirable level of compliance in terms of statutes
As per E-Waste (Management) Rules, 2016, the e- waste generated should be

collected, dismantled, refurbished, recycled and disposed off in authorised facilities.

> Gap between current status and desired levels
NIL
> Concerned Department

Chandigarh Pollution Control Committee

351 Polluter Stretches in the country

> Current status

There are no critically polluted river stretches in U.T., Chandigarh

100 industrial clusters

> Current status

Chandigarh is neither having 17 category of highly polluting industry nor
there is any grossly polluting industry. Hence, there is no Critically Polluted Industrial
Cluster in U.T., Chandigarh.

Status of STPs & re-use of treated wastewater

Sewage treatment in Chandigarh is well planned. Treated waste water from
STPs is discharged into drains/ choes passing through Chandigarh. Sukhna Choe & N-
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Choe joins River Ghaggar which is flowing around 7 Km far from Chandigarh. The
quality of treated water from STPs is regularly monitored by Chandigarh Pollution

Control Committee on monthly basis w.r.t. various parameters.

> Current status

. STPs

At present, 7 STPs are operational in Chandigarh. Total volume of wastewater
generated in the city is 54 MGD whereas treatment capacity of the operational STPs is
55.10 MGD. So now, Chandigarh has 100 % treatment capacity. Details w.r.t. total

wastewater generation and treatment capacity of the STPs are as given below:

Volume of Domestic & Industrial

Waste Water Generated 54 MGD (Approx.)

Treatment Capacity 55.1 MGD

3 BRD STP- 11 MGD

Raipur Kalan STP -5 MGD

Diggian STP-30 MGD

Raipur Khurd STP -1.25 MGD

Dhanas STP -1.6 MGD

Maloya STP -5 MGD

Raipur Kalan STP — 1.25 MGD
(trial run)

Capacity of Each STP

o Re-Use of treated wastewater

Presently, out of 54 MGD of sewage generated, 10 MGD (approx.)
tertiary treated sewage (from Diggian STP and 3 BRD STP) is being supplied various
parks, green belts, institutions, houses (01 kanal and above) of Chandigarh.

After upgradation of existing STPs in Chandigarh, more tertiary treated
water will be available which will be channelized for utilization by bulk users, once
the entire infrastructure has been laid. Amended action plan (Annexure ‘B’) for
utilization of treated water as provided by MCC is already submitted to CPCB.

> Desirable level of compliance in terms of statutes.
Water quality should meet with the standards prescribed in schedule VI of
Environment (Protection) Act, 1986 for discharge of effluents in inland surface

water.
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> Gap between current status and desired levels.
o Some of the old STPs are not running efficiently and fail to achieve the

desired level of B.O.D. and Fecal Coliform.

> Proposal of attending the gap with time lines.
o To ensure that the city has excess treatment capacity, the work for
installation of new STP of 2 MLD at Kishangarh has been initiated.
o All the STPs will comply with the standard norms after the
upgradation of existing STPs. Tenders for upgradation of existing STPs have
been finalized by Chandigarh Smart City Limited and work orders will be
allotted soon. In the meantime, MCC will do the needful to modify existing

STP’s to meet with the prescribed norms.

> Concerned Department

Municipal Corporation Chandigarh

Status of CETPs/ETPs including performance

> Current status
o There is no Common Effluent Treatment Plant (CETP) in Chandigarh.
o Industries are being monitored as per available infrastructure and no
unit is allowed to operate without proper Effluent Treatment Plant. In case of
any violation, unit is sealed with disconnection of electricity and water supply.
Reports are being regularly provided to CPCB as per order.

> Desirable level of compliance in terms of statutes.
Water quality should meet with the standards prescribed in schedule VI of

Environment (Protection) Act, 1986 for discharge of effluents in inland surface water.

> Gap between current status and desired levels.
Nil
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> Concerned Department

Chandigarh Pollution Control Committee

Ground water extraction/contamination and re-charge

> Current status
o As per the data of yearly ground water monitoring, no contamination is
found in the ground water of U.T. Chandigarh. However, this water is not used
for drinking purpose.

o Extraction of ground water is being regulated by MCC.

> Desirable level of compliance in terms of statutes.

Ground water should be free from any contaminants.

> Gap between current status and desired levels.
Nil
> Concerned Department

Municipal Corporation Chandigarh

122 Non-attainment cities/ Status of control of Air Pollution

> Current status

As per the orders of Hon'ble National Green Tribunal (NGT) vide O.A. No.
681 of 2018 Chandigarh Administration has submitted an action plan for the control
of air pollution in Chandigarh to Central Pollution Control Board (CPCB), Delhi with
an aim to curb the concentration of air pollutants in ambient air of Chandigarh which
was approved by CPCB. Air Quality Monitoring Committee (AQMC) has been
constituted to look after the actions proposed in the Action Plan and necessary action

for control of air pollution is being taken.

It is further submitted that Steering Committee of National Clean Air
Programme of MoEF&CC, Government of India at national level reviewed the
various components of Chandigarh’s action plan for the control of air pollution and

approved an amount of Rs. 10 Crores for few activities which can help to reduce the
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pollution level of the city. The component including allocated budget and its progress

report is as elaborated below:-

»  Future Action Plan/ Proposal of attending the gap with time lines
Component details Budget Progress report
(Rs)

Installation and | 2.4 crore [The order for installation of two nos. of

commissioning of 2 CAAQMS in Chandigarh will be placed soon.

nos. CAAQMS (Total Expenditure: NIL)

Source apportionment | 80 lakh |As per the guidelines of CPCB, CPCC called

study expression of interest from reputed organisations
and institutes to out carry source apportionment
studies and emission inventory in Chandigarh.
The EOI’s for the study have been received and
05 institutions have been selected. Now, RFPs are
being sent.
(Total Expenditure: NIL)

Public awareness and | 50 lakh [Public awareness activities w.r.t. reducing air

capacity building pollution in Chandigarh are being carried out by,

activities Panjab University, Chandigarh for which an
amount of Rs. 30 Lacs has been granted to them.
In addition to it, CPCC is also doing many
activities to make the public aware and sensitise
them to reduce air pollution in the city. (Total
Expenditure: 21.34 Lacs)

Proper collection of | 40 lakh |Municipal Corporation Chandigarh has submitted

horticulture waste a detailed action plan and is doing works as per

(bio-mass) and its their plan. (Total released amount: Rs. 20 Lacs)

disposal following

composting cum

gardening

Mechanical street | 2 crore |Municipal Corporation Chandigarh has procured

sweepers to mitigate two nos. of mechanical street sweepers machines

road side dust to clean the roads of Chandigarh. (Total
Expenditure: Rs. 200 Lacs)

Water Sprinkler to| 1crore |Municipal Corporation Chandigarh has procured

mitigate roadside dust
and to sprinkle water
along the open areas
along the roads.

four nos. of small water sprinklers machines
being are being used for COVID-19 control also.
Truck mounted sprinklers are in the process ofi
procurement through tendering process. (Total
released amount: Rs. 100 Lacs)
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Mobile enforcement
unit for better
enforcement of

pollution control laws
and acts

30 lakh

Chandigarh Pollution Control Committee has
purchased two vehicles which are used to check
and verify the compliances made the various
industries in Chandigarh w.r.t. air pollution.
(Total Expenditure: Rs. 29.67 Lacs)

Greening and paving

2.6 crore

Municipal Corporation Chandigarh has submitted

activities to cover a detailed action plan for the greening and paving
open areas Wwhich of the open areas along the roads in Chandigarh
might be sources of air and is doing works as per their plan. (Total
pollution released amount: Rs. 130 Lacs)
Total 10 crore [Total Amount released/spent by CPCC: 502
Lacs
o Dissemination of AQI to general public

Air Quality Index of Chandigarh is being displayed at seven locations at

Paryavaran Bhawan Sector — 19, Sukhna Lake, PGI, Railway Station (Forest
Nursery, Daria), ISBT 43, Sector 17 Market and Panjab University (South
Campus) Sector 25, Chandigarh.

. Implementation

(GRAP)

of

Graded Response  Action Plan

As per the orders of Hon’ble NGT, Chandigarh has finalized and

implemented GRAP in which various actions will be taken by concerned

agencies according to the level of Air Quality Index (AQI).

Concerned Department

Chandigarh Pollution Control Committee

Control of Noise Pollution

Current status

Chandigarh Administration is divided the various parts of Chandigarh into

different zones i.e. Industrial Area, Commercial Area, Residential Area and Silence

Zone. The noise levels are maintained at these locations as per Noise Pollution

(Regulation and Control) Rules, 2000.

Chandigarh Administration has designated the following officers for

implementation of Noise Rules.
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Sub-Divisional Magistrate (South)
Sub-Divisional Magistrate (East)

o > w0 e

Sub-Divisional Magistrate (Central)

Member Secretary, Chandigarh Pollution Control Committee

Senior Superintendent of Police (City) Police Department., UT Chandigarh

> Future Action Plan/ Proposal of attending the gap with time lines

I\?d Actions/ measures Responsible agency (ies) Status
1 Noise pollution mapping of the EOI’'s have been
" | entire U.T. of Chandigarh called for the work
Establishment of real time noise | Chandigarh Pollution
5 level monitoring station (4 no’s) Control Committee (CPCC) | Funds have been
" | Industrial, Commercial, Residential, requested from CPCB
Silence
Restriction and regulation on use of | Chandigarh Administration
loud speakers, horns, vehicular | & Continuing Activit
engines, fire crackers during festivals | Chandigarh Pollution g y
and social gathering Control Committee (CPCC)
3. — e
Restriction and regulation on sound | & Continuina Activit
emitting at construction activity Police Department g y
Restriction and regulation on Sound | Chandigarh Pollution Continuina Activit
emitting by DG sets Control Committee (CPCC) g y
4. Strengthenmg_ of monitoring Continuing Activity
mechanism in industry w.r.t. noise
Preparation of guidelines  for | Chandigarh Pollution Waitina for auidelines
5. | environmental compensation under | Control Committee (CPCC) gtorg
e from CPCB
Polluter Pay Principle
6. Es_tabllshment of online public Under development
grievances of redressal system
Health survey in area with hlgh noise | L\ iih & Family Welfare
7. | levels for assessment of impact of Annually
. . Department
noise pollution on human health
Formulation of Policy w.r.t
mandatory use of sound limiter(s) in
8. all sound system/ Public  address Department of Environment | Dec 2020

system and in Industries for effective
control of noise Pollution as per
Noise rules, 2000

> Concerned Department

Chandigarh Pollution Control Committee
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lllegal sand mining

> Current status

There is no sand mining zone in U.T., Chandigarh.

Rejuvenation of water bodies

> Current status

There is no river passing through Chandigarh.

Restoration of polluted water bodies

> Current status

As per the orders of the Hon’ble NGT, the District Magistrate conducts

meetings with the concerned departments for restoration of water bodies in

Chandigarh.

The Advisor to the Administrator has appointed the Engineering Department

as nodal department to review restoration of water bodies in Chandigarh. The action

plan (Annexure ‘C’) for restoration of Sukhna Lake and other water bodies in village

areas of Chandigarh has been submitted to CPCB.

> Concerned Department

Municipal Corporation Chandigarh and

Engineering Department, Chandigarh Administration
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Minutes of the Meeting held on 1™ Ma

y, 2019 under the Chairmanship of

Sh. Manoj Parida, IAS, Adviser to the Administrator w.r.t. Direction issued by
Hon'ble National Green Tribunal on dated 26.03.2019 in O.A. No. 606/2018

titlod

"Compliance of Municipal Solid Waste Management Rules, 2016".

The following members were present:-

Sh. Arun Kumar Gupta, IAS

Principal Secretary, Local Government,
U.T., Chandigarh,

Sh. Debendra Dalai, IAS
Vice Chairman, CPCC.

Sh. T.C. Nautiyal, IFS
Member Secretary, CPCC.

Sh. Kamal Kishor Yadav, IAS
Commissioner, Municipal Corporation, Chandigarh.

Dr. Ajay Kumar Singla, IAS

Secretary, Transport, U.T., Chandigarh.

Dr. Sanjay Kumar Jha, IAS,

Special Commissioner, Municipal Corporation, Chandigarh.

Dr. Amrit Pal Singh
Medical Officer of Heaith, MCC.

At the outset, Sh. T.C. Nautiyal, IFS, Member Secretary, Chandigarh Pollution

Control Committee welcomed all the members and apprised all regarding order of
Hon’ble National Green Tribunal dated 26.03.2019. After that action taken/to be

taken on the directions of Hon'ble NGT were discussed point-wise as per detail
given below:-

1. Chandigarh Pollution Control Committee informed that as per the directions

of Honb'le National Green Tribunal, Municipa! Corporation, Chandigarh has
to comply with the rule 22 of Solid Waste Management Rules, 2016 within
six weeks time. Sh. K.K. Yadav, IAS, Commissioner, Municipal Corporation
informed that they have complied almost all the activities as mentioned in

the rule 22 of Solid Waste Management Rules and for the rest, they have
already initiated action, detail of which is given as under:-

Rule Activity Time limit Reply
No.22 from the date
of notification
of rules

1. Identification of suitable sites 1 year Complied. Land has already been

for setting up solid waste identified. Garbage Processing Plant

processing facilities set up by M/s Jaiprakash Associates

Ltd. at Sector-25 West is functional.
2. | Identification of suitable sites 1 year There is a landfill site at Dadu Majra

for setting up common regional
sanitary landfill facilities for
suitable clusters of local
authorities under 0.5 million
population and for setting up
common regional sanitary
landfill facilities or stand alone
sanitary landfill facilities by all
local authorities having a
population of 0.5 million or
more.

which is spread over about 45 acres.




5. | Ensure door to door collaction |

Mocuioment of suitable sltes
or welting  up  wolid  waste
Procedaing faallity and sanitary
landfill facilition,

4 | Entorelng waste gonerators 1o
practico  segragation of hlo
degradable, racyclablo,
combustible, nanitary  wasle
domestic hazardous and Inert
solld waste at source,

of segregated wasle and e
transportation | covered

vehicles to procaessing  or
disposal facllities,

6. | Ensuro separato  slorago,
collection and transportation of

construction and  demolition
wastes.

7. Setting up waste procossing
facilites by all local bodles
having 100000 or more
population,

? yaare

2 yoars

2 yoary

2 yoars

2 yoars

Nready dono,

The bulk genorators, 26 In number are
handling the wot wasto on site,

Tho Municipal Corporation will start the
sogrogation at source by 1% June, 2019
and the wholo city for collection of
wasto in segregalod manner will be
covorod by September, 2019,

A C&b waste wili Vbo take;\_ to the C&D

waste plant, which is being made
oporational by May, 2019 by MCC. A
facility for lifing of C&D waste by
charging Rs,1000/- per truck per trip
has also been started.

~ AsatSr.No.1 above,

B. |[Setting up solid waste
processing facllities by local
bodies and census towns below
100000 population.

3 years

NA

9. | Setting up common or stand
alone sanitary landfills by or for
all loca! bodies having 0.5
million or more population for
the disposal of only such
residual wastes from “the
processing facilities as well as
untreatable inert wastes as
permitted under the Rules.

3 years

As at Sr.No.2 above.

10. | Setting up common or regional
sanitary landfills by all local
bodies and census towns under
0.5 million population for the
disposal of permitted waste

under the rules.

3 years

NA

11. | Bio-remediation or capping of

old and abandoned dump sites.

5 years

Smart City Chandigarh Ltd. is in the
process of calling tender for the Bio-
Remediation of legacy Waste. The
tender will be allotted by July, 2019 & it
is planned that the entire Legacy Waste
will be remedied by December, 2020.

2. Member Secretary, CPCC informed that Hon'ble NGT has directed to stop
discharge of untreated waste water in drains and to comply with the Action
Plan submitted to Hon'ble NGT. He further informed that there are still several
points from where waste water is being discharged into drains and as per order
of Hon’ble NGT upgradation of STPs/setting-up of new STP is to be comnleted



‘Y
//,

(&)

by 01,01.2021 and not by 30.11.2021 and if there is any delay that should be
submitted with justification to Hon'ble NGT in shape of affidavit by Municipal
Corporation, Chandigarh.

Commissioner, Municipal Corporétion assured that all the discharge
points of sewer will be plugged very soon and regarding upgradation of
STPs/setting-up of new STP they will discuss the same with Technical Team of
Chandigarh Smart City Ltd., who is dealing with this subject. Commissioner,
Municipal Corporation also assured that all the corrective measures will be
taken to ensure that STP effluent should meet with the prescribed norms.

Municipal Corporation, Chandigarh submits Annual Report in Form - IV as
required under Rule 24 of Solid Waste Management Rules, 2016 regularly to
Chandigarh Pollution Control Committee . The Annual Report for the year 2018
is under consideration and will be sent to CPCC shortly.

. Worthy Adviser to the Administrator asked the Municipal Corporation,

Chandigarh to take necessary steps w.r.t. Management of Plastic Waste.

Worthy Adviser to the Administrator asked Secretary, Transport to conduct the
study to assess the no. of vehicles to be permitted proportionate to the

capacity of the area and accordingly frame the policy as per the directions of
Hon'ble NGT.

Municipal Corporation, Chandigarh has been asked to look out for all the
possibilities, so that all the municipal solid waste generated in U.T.,

Chandigarh should be processed in accordance with Municipal Solid Waste
Management Rules, 2016.

Member Secretary, Chandigarh Pollution Control Committee informed that
CPCC is regularly submitting Annual Report to Central Pollution Control Board
timely as and when provided by Municipal Corporation, Chandigarh.

Member Secretary, CPCC informed that Air Quality Index of Chandigarh is
being displayed at five locations now and order for Continuous Ambient Air
Quality Monitoring System has already been placed and will be installed by

June, 2019 and Real Time Air Quality Index will be displayed on the Display
Boards.

Worthy Adviser to the Administrator directed Chandigarh Pollution Control

Committee to prepare Graded Response Action Plan (GRAP in line with Delhi)
and if required, Technical Expertise may be engaged.

At the end, Worthy Adviser to the Administrator advised all concerned to

take action in a time bound manner and progress review shall be done again
next month.

The Meeting ended with thanks to the Chair.
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Minutes of the Meeting held on 1 June, 2019 under the Chairmanship

of Sh, Manoj Pavida, 1AS, Adviser to the Administrator w.r.t. directions

issued by Hon'ble National Green Tribunal on dated 26.03.2019 in O.A.

No. 60672018 titled "Compliance of Municipal Solid Waste Management

Rules, 2016",

1o

L)

w

The tollowing members were present:-

Sh. Arun Kumar Gupta, IAS
Principal Secretary, Local Government/Environment,
U.T., Chandigarh.

Dr, Ajay Kumar Singla, 1AS
Secretary, Transport, U.T., Chandigarh.

Sh. Debendra Dalai, IFS
Vice Chairman, CPCC.

Sh. T.C. Nautiyal, 1FS
Member Secretary, CPCC.

Sh. Kamal Kishor Yadav, IAS
Commissioner, Municipal Corporation, Chandigarh.

~ At the outset, Sh. T.C. Nautiyal, IFS, Member Secretary, Chandigarh

Pollution Control Committee welcomed all the members. After that action

_taken/to be taken as per the directions of Hon’ble NGT were discussed point-

wise as per detail given below:-

/
(

e
1. Status of implementation of Solid Waste Management Rules, 2016

2.

i. Commissioner, Municipal Corporation informed that door to door
collection of segregated waste has already been started and by the end of
September, 2019 whole of the Chandigarh will be covered.

ii. TFor Bio-remediation of legacy waste, tenders have already been floated

and work will be allotted very soon.

Status of implementation of Plastic Waste Management Rules, 2016
Worthy
i. Worthy Advisor to the Administrator has directed the Commissioner,
Municipal Corporation to submit revised action plan wur.t
implementation of Plastic Waste Management Rules, 2016 to CPCC

within a week’s time.



3.

e NMember Secretmy, Cpee iformed that although M g ‘5"“‘1”“““}’."'

b toruse of polythene/ plastic/ non- waven plaatic carry bags/ plastic

plates/ plastic plasses and other allied ftems g per-the orders of Hon'ble

NGEbue despite of that these are atill available many places of

Chandipath, The Advisor 1o the Administrator directed that letters he
sued o the SHMs (o strictly enforee the orders of Hon'ble NGT and
notitication of Chandigarh Administration dated 30, 07.2008. The teams
constituted for the purpose slmul(l slluwlhcn the monitoring and
entoreement mechanism and .sul)nnl monthly reports to CPCC in this
repard. The Principal Secretary (Environment) informed that massive
awareness programmes along with raids also to be conducted by the

department.

Status of implementation of C&D Waste Management Rules, 2016
The  Commissioner, Municipal = Corporation has informed that

Construction and Demolition waste processing facility has already started

functioning,

« Action plan for control of pollution in river Ghaggar

MS, CPCC informed that out of 5 STPs, 3 STPs arc not meeting with the
preseribed standards and STPs are not running on their optimum capacity
because of which untreated waste waler goes into drains and finally reaches
river Ghaggar. He also informed that MC has not submitted the latest status
regarding discharge of untreated sewage/wastewater at Sukhna and N-Choe.

The Commissioner, MC informed that as per the action plan submitted
to Hon’ble NGT they are already in the process of upgradation of STPs and
only after that prescribed norms will be achieved. He further informed that the
teams of MC are already in process of tapping the untreated
sewage/wastewater and connection of same to the sewage line. However,
because of very old pipelines, they are facing many problems but he assured
that within 2-3 months they will replace the damaged pipelines and tap all the
untreated discharge points. Further, he informed that because of change in
norms of Phosphorus (total) by Hon’ble NGT in its order dated 30.04.2019,
they have (o revise the DNIT and re-call the tenders which wil delay the

process. He also assured that latest status regarding discharge points at Sukhna

and N-Choe will be provided to CPCC in a week’s time.

«)
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0.

St ot assessment of number of vehieles o he pe

vimltted proportionnte

(O the eapaeity of the nvea and poliey ramework for the snme

The Seeretary Transport informed (hat (hey are already in ks with

expertise of PEC who have informed them that sucl Kind of study is already
conducted by them earlier,

Worthy Advisor to the Administeator diveeted them to speed up the

process and i required fresh study should be condueted and action taken report

should be submitted by 15" July, 2019 (0 CPCC,

Status of prepavation of Graded Response Action Plan (GRAD)

MS, CPCC informied that on 6" June, 2019, MOU has been sipned
between CPCC, PU and MOBF&CC according to which PU will be providing,
technical assistance for implementation of National Clean Air Programme

(NCAP) and will help in preparation of GRAP. The Advisor (o (he
Administrator directed that GRAP plan of Delhi should also be referred and

accordingly plan for Chandigarh should be prepared at the earliest,

At the end, Worthy Adviser to the Administrator advised all

concerned to take action in a time bound manner and Progress review
shall be done again.

The meeting ended with thanks to the Chair.



Minutes of the Meeting held on 12" July, 2019 under the Chairmanship
of Sh. Manoj Parida, IAS, Adviser to the Administrator w.r.t. directions
issued by IHon'ble National Green Tribunal on dated 26.03.2019 in O.A.

No. 606/2018 titled ""Compliance of Municipal Solid Waste Management
Rules, 2016". |

The following members were present:-

1. Sh. Arun Kumar Gupta, IAS

Principal Secretary, Local Government/Environment,
U.T., Chandigarh.

2. Dr. Ajay Kumar Singla, IAS
Secretary, Transport, U,T., Chandigarh.

| 3. Sh. Debendra Dalai, IFS
e Vice Chairman, CPCC.

4. Sh. T.C. Nautiyal, IFS
Member Secretary, CPCC.

5. Sh, Kamal Kishor Yadav, IAS
- Commissioner, Municipal Corporation, Chandigarh.

At the outset, Sh. T.C, Nautiyal, IFS, Member Secretary, Chandigarh
Pollution Control Committee welcomed all the members. After that the

present status of action taken as per the directions of Hon’ble NGT were

(;\ . -point-wise discussed as per detail given below:-

1. Status of im'plementation of Solid Waste Management Rules, 2016
i. The Commissioner, Municipal Corporation informed that door to door
collection of segregated waste has already been started and by the end of
September, 2019 whole of the Chandigarh will be covered.

iil. For Bio-remediation of legacy waste, tenders have already been floated

and work will be allotted very soon,

2. Status of implementation of Plastic WWaste Management Rules, 2016
i. The 'Commissioner, Municipal Corporation has submitted revised action
plan w.r.t. implementation of Plastic Waste Management Rules, 2016 to
Central Pollution Control Board.
ii. The Adviser to the Administrator directed that all concemed
departments should strictly enforce the orders of Hon’ble NGT and
1



orders of Chandigarh Administration regarding ban on use of polythene/
plastic/ non- woven plastic carry bags/ plastic plates/ plastic glasses and
other allied items. The teams constituted for the purpose should

strengthen the monitoring and enforcement mechanism and submit

monthly reports to CPCC in this regard.

3. Status of implementation of C&D Waste Management Rules, 2016
The Commissioner Municipal Corporation informed that the
Construction and Demolition waste processing facility has already started

functioning and the Annual Report on C & D Waste Management Rules will
be submitted to CPCC in a week’s time.

- Action plan for control of pollution in river Ghaggar

The Member Secretary, CPCC informed that out of 5 STPs, 3 STPs
are not meeting with the prescribed standards and STPs are not running on
their optimum capacity because of which untreated waste water goes into
drains and finally reaches river Ghaggar. He also ‘informed that there are
several discharge points on Sukhna Choe and N-Choe which are to be plugged.

The Commissioner, Municipal Corporation informed that they are
already in the process of upgradation of STPs but because of change in norms
of Phosphate by Hon’ble NGT in its order dated 30.04.2019, they have to re-
tender which will take some more time. He further informed that they are in
the process to plug all the discharge points on Sukhna Choe and N-Choe.

However, because of very old pipelines and rainy season, it is taking time bﬁt,
he assured that within 2-3 months they will replace th
tap all the untreated discharge points, ‘

e damaged pipelines and

- Status of assessment of number of vehicles to be permitted proportionate

to the capacity of the area and policy framework for the same

The Adviser to the Administrator directed the Secretary Transport to

speed up the process for the study to be conducted through PEC.

- Status of preparation of Graded Response Action Plan (GRAP)

The Member Secretary, CPCC infom'l_ed that preparation of GRAP is

under process and presently previous air quality data is being analysed to work
out the action plan.

@
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AL we end, wortny Aaviser to the Admunistrator directed all

concerned to take action in a time bound manner and prog

shall be done again.

The meeting ended with a vote of thanks to the Chair.

ress review



Minutes of  (he Meeting  held on 30™ August, 2019 under (he

('huirnmnship of Sh. Manoj Parida, IAS, Adviser to the Administrator

'ble National Green Tribunal on dated
9 in O.A. No. 606/2018 titled "Compliance of Municipal
Waste Management Rules, 2016".

Wt diveetions issued by Hon

26.03.201 Solid

The following members were present:-

1. Sh. Arun Kumar Gupta, IAS

Principal Secretary, Local Government/Environment,
U.T., Chandigarl

2. Dr. Ajay Kumar Singla, IAS
Secretary, Transport, U.T., Chandigarh.

'3, Sh. Debendra Dalai, IFS
Vice Chairman, CPCC,

4. Sh, T.C. Nautiyal, IFS
Member Secretary, CPCC.

5. Sh. Kamal Kishor Yadav, IAS
Commissioner, Municipal Corporation, Chandigarh.

At the outset, Sh. T.C. Nautiyal, IFS, Member Secretary, Chandigarh
Pollution Control Committee welcomed all the members. After that the
present status of action taken as per the directions of Hon’ble NGT in various
cases were point-wise discussed as per detail given below:-

1. Compliance of Municipal Solid Waste

Management Rules, 2016
(0.A. No. 606/2018)

i. Status of implementation of Solid Waste Management Rules, 2016
a) The Commissioner, Municipal Corporation informed that door to door
collection of segregated waste has already been started and by the end
-of September, 2019 whole of the Chandigarh will be covered.
b) For Bio-remediation of legacy waste, Commissioner, Municipal
Corporation informed that remediation work will start by end of
Septeniber, 2019.

ii. Status of implementation of Plastic Waste Management Rules, 2016
' a) The Commissioner, Municipal Corporation informed that they have
issued 970 Challans till date to enforce the orders of Hon’ble NGT and
orders of Chandigarh Administration regarding ban on use of polythene/

plastic/ non- woven plastic carry bags/ plastic plates/ plastic glasses and
other allied items,



2.

Hi. - Status of implementation of C&D Waste Management Rules, 2016
Mhe  Commissioner - Municipal -~ Corporation  informed  that  the

Construetion and Demolition waste processing facility is functioning properly.

iv. Status of assessment of number of vehicles to  be permitted
proportionate to the eapacity of the area and policy framework for the
same

The Secretary Transport informed that they are already in the process of

finalizing the conditions and work order will be placed very soon.

v. Status of preparation of Graded Response Action Plan (GRAP)

The Member Secretary, CPCC informed that draft GRAP has been
formulated and proposed that same may be circulated to all the stakeholders
for their suggestions and after that same will be finalized. Adviser to the

Administrator approved the same and asked to call comments within fixed time
period.

vi. Display of Air Quality Index

Air Quality Index of Chandigarh is being displayed at seven locations at
Paryavaran Bhawan Sector — 19, Sukhna Lake, PGI, Railway Station (Forest -

Nursery, Daria), ISBT 43, Sector 17 Market and Panjab University (South
Campus) Sector 25, Chandigarh.

“The Hindu” authored by Shri Jacob Koshy Titled “More river stretches

are now critically polluted : CPCB (Original Application No. 673/2018)

> Hon’ble NGT has directed to prepare Action Plan for polluted River Stretches

as mentioned in the order.

» In this regard, there are no critically polluted river stretches in UT

Chandigarh.

Stench Grips Mansa’s Sacred Ghaggar River (Suo-Motu Case) And

Yogender Kumar Original Application No. 138 of 2016 (TNHRC) (Case

No. 559/19/11/14) and Original Application No. 139 of 2016 (TNHRC)
(Case No. 600/19/11/14) '

Member Secretary presented the Status of Action Taken by Chandigarh as
follows:-

.
J



Q.

» Out of 11 discharge points at Sukhna Choe 09 have been plugged. 02
points i.e. Colony No. 4 and Hallomajra, work (which involves major

work) is already going on and will be completed within 02 months.

> Out of 20 discharge points at N-Choe 13 have been plugged. Most of the

remaining points will be plugged within two months and 2-3 points will
be plugged by Dec. 2019.

> Out of 03 discharge points at Faida-Choe 02 will be plugged within 02
months and one point will be plugged by June 2020.

> Now at present 06 STPs are operational with total treatment capacity of

53.85 MGD. After which Chandigarh is able to treat 53.85 MGD out of
54 MGD of waste water generation,

> Tender for upgradation of existing STPs and construction of new STP is

under process and work will be completed by Nov. 2021 as per plan
submitted to Hon’ble NGT.

+ News Item Published in “The Times of India” Authored by Shri Vishwa

Mohan Titled “NCAP with Multiple timelines to Clear Air in 102 Cities to

be released around August 15” dated 08.10.2018 (O.A. No. 681/2018)

The Member Secretary; CPCC discussed about the concerned case as follows:

» Chandigarh has submitted the Action Plan for the control of Air
Pollution in Chandigarh to Central Pollution Control Board as per the
orders of Hon'ble NGT & the same was approve
committee constituted by Hon’ble NGT.

d by three member

> Air Quality Monitoring Committee (AQMC) was constituted in

Chandigarh to look after the actions proposed in the Action Plan and its

achievements.

> Récently a meeting of AQMC was held on 29.08.2019 under the

Chairmanship of Director Environment to review the progress of Action
- Plan,

> Few major achievements are as follows:

i) Installation and Commissioning of CAAQMS at South Campus of
Panjab University. -

if) Commissioning of Construction & Demolition Waste Processing
Plant,



n

ili) Ministry of Environment, Forest & Climate Change will release
fund of Rs, 10 Crores for various air pollution abatement activities
in Chandigarh for the Financial Year 2019-20.

News item published in “The Asian Age” Authored by Sanjay Kaw Titled

“CPCB to rank industrial units on pollution levels” O.A. No. 1038”/2018,

dated 13.12.2018.

> In this regard, Chandigarth is neither having 17 category of highly

polluting industry nor there is any grossly polluting industry. Hence,
there is no Critically Polluted Industrial Cluster in U.T., Chandigarh.

Sudarsan Das v. State of West Bengal & Ors. O.A. No. 173 of 2018, Order
dated 04.09.2018.

» This case is related to Mining and there is no mining zone in U.T.,
Chandigarh.

Polluter Pays’ principle, ‘Precautionary principle’ and _details of’

utilization of funds collected (Paryavaran Suraksha Samiti & Anr. Vs.

Union of India & Os. O.A. No. 593/2017 dated 19.02.2019)

> Hon’ble NGT in the matter of Paryavaran Suraksha Samiti & Anr. Vs,

Union of India & Ors. has directed to impose Environmental

Compensation (EC) on the units for non-compliance of the

environmental standards/ violation of directions. EC has to be imposed
on the basis of pollution index of industrial sector, number of days on
which violation took place, scale of operation, scale of violation and

location factor. The implementation of the same is under process.

Mahesh Chandra Saxena Vs. South Delhi Municipal Corporation & Ors.
0O.A. No. 148/2016.

» Hon’ble NGT has directed to prepare Action Plan for utilization of
treated water of STPs and action plan thereof. Accordingly Municipal
Corporation has provided the Status and Action Plan for utilization of

treated water, which has been forwarded to Central Pollution Control

Board as per the directions of Hon’ble NGT.

®,
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9. Hon’ble Nation Green Tribunal Order O.A. No. 7102017, 711/2017,
7122017, 713/2017 _in the Matter of

Shahjahanpur & Ors.

Shailesh__Singh Vs, Shecln

Member Secretary, CPCC presented the Status of Action taken as per the
directions of Hon’ble NGT.

> Direction : Authorizations to all the HCF's
Present Status : More than 90% of HCFs have obtained authorization
from CPCC under Biomedical Waste Management Rules, 2016. CPCC

has published notices in the Newspapers and issued Show Cause Notices

to remaining HCF for the compliance of the Rules.

» Direction : Implementation of Bar Code System

Present Status : The system of Bar Coding in the management of

biomedical waste is partially adopted in Chandigarh and within a month

- all the HCF's will be covered for the use of Bar Codes.

Direction : Upgradation of present CBWTF or installation of
additional CBWTF (if required)

Present Status : Presently, Chandigarh is generating 3188 kgs of

biomedical waste which is being transported, treated and disposed off by
a Biomedical Waste Treatment and Disposal Facility i.e. M/s Alliance
Envirocare Company Private Limited located in notified Industrial Area
of Chandigarh. The present faéility is having adequate capacity to cater

the present and future load of biomedical waste of Chandigarh.

> Direction : Constitution of District Committee under the
Chairmanship of District Magistrate

Present Status : The District Committee has to be constituted under

Deputy Commissioner by 15.09.2019 and letter has already forwarded to
the DC, Chandigarh for the constitution of District Committee as per the
orders of Hon’ble NGT. Adviser to the Administrator directed that case

may be initiated by CPCC for constitution of Committee and after

approval of Competent authority same may be forwarded to DC for
| implementation.



At the end, Worthy Adviser o the Admintstiaton directed all

concerned totake action ina time bound manner wnd Propress review

shall be done apain,

The meeting ended with a vote of thanks to the Chair,
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Minutes of the Meeting held on RTI September, 2

of Sh. Manoj Parida, 1AS, Adviser to the Administrator w.rt, dire

019 under the Chairmanship

ctions issued

by Hon'ble National Green Tribunal in 0.A. No. 606/2018 titled "Complinnee

of Municipal Solid Waste Management Rules, 2016,

!\.)

The following members were present:-

Dr. Ajay Kumar Singla, IAS
Secretary, Transport, U.T., Chandigarh.

Sh. Debendra Dalai, IFS
Vice Chairman, CPCC.

Sh. T.C. Nautiyal, IFS
Member Secretary, CPCC.

Sh. S.X. Jain, HCS
Additional Commissioner, Municipal Corporation, Chandigarh.

At the outset, Sh. T.C. Nautiyal, IFS, Member Secretary, Chandigarh

Pollution Control Committee welcomed all the members. After that he briefed

about

the directions of Hon’ble NGT in their latest order dated 19.09.2019, that

information is to be submitted to CPCB within one month from the date ol issue of

the said’ order i.e. till 18.10,2019 by the Chief Secretaries of all the States and

Union Territories with regard to the thematic areas in terms of the following:

in their received order dated 19.09.2019 various thematic areas were

Current status

Desirable level of compliance in terms of statutes.

Gaﬁ between current status and desired levels,

Proposal of attending the gap with time lines.

Name and designation of designated officer for ensuring compliance to

provisions under statute.

Then the present status of action taken as per the directions of Hon’ble NGT

point-wise

discussed as per detail given below:-

S.No.| Thematic Area Current Status Complied/ Not Concerned
complied Department
1. | Compliance  to [» Door to door collection of | Adviser  to the | Municipal
SWM Rules segregated  waste  has | Administrator directed | Corporation
including legacy already been started. MCC to submit new
waste

timeline within week’s
time to CPCC as
deadline of 30.09.2019
has passed as per plan
submitted to Hon’ble
NGT.

» Bio-remediation of legacy | MCC ~ has  been
waste will start by end of | directed to  submit
September, 2019. status of Bio-

remediation within a

week’s time to CPCC.
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facilities Tocated in Punjab

and Hasvana

Ko Sambhav (PROY [ Complied with
M Ramiv Enviro

crs Led., Mis

<~ 4
- Sean
211K

Spreco Recyeling and M's
Orvtech India Corporation
are available to collect E-

wiaxste from (‘h.md;gg_rh___

There are o critically
polluted tiver stretches in
U T, Chandigath
A Quality  Monitoring
Commttee (AQMUC) has
been conatituted to look
after the actions proposed
i the Action Plan for
control of air pollution in
Chandigarh and  meetings
aree bemng conducted
regularly

MOEF&CC has released
first gramt of Rs. 6 Crores
w Chandigarh to
implement  the  action
points,

CPCC is waiting for the
guidelines/Standard
Operating Procedures
(SoPs) of Central Pollution
Control Board for the
source apportionment
study/carrying capacity.
The procedure for the
source apportionments
study/carrying capacity
will  be initiated once
CPCB  will provide the
technical guidelines in this
regard,

I corped sl virl
|

Cornpliad with

Complied with

~ Complied with

Grant has been
received and action {y
being taken as per the
plan submitted,

As soon as guidelines
are received, study for
source  apportionment
and carrying capacity
will be initiated,

e e e e
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and
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|
|
1 J Chandigarh

"y ETT TS ‘\sﬁ\*‘ “N\\
i 13, [lllc;:al sand [»  There is no mining zone in N/A -
1‘ J mining U.T., Chandigarh
i 14, JRicju\'cn:\!ion of | > There is no river passing N/A -

| water bodies through Chandigarh

Dinlt GRAP g heon '”U\l'lnh"inu
formulted and the anfne finalizee

has been cirentated 1o nll i

e atabeholidogs for thely
e stion:

ATCOuality  Tidex of Complled witly
Chandigath 4 lelng
diaplayed i neven
locations 'aryavaran
Nhawan - Seetor 19,
Sukhna Lake, e il,
Railway  Station (Foreat
Nusery, Daria), ISHT 13,
Seetor 17 Markel  and
anjab University (South
Campus)  Seclor 25,

At the end, Worthy Adviser to the Administrator dirccted all concerned to

take action in a time bound manner and review of progress shal] be carried out

again,

The meeting ended with avote of thanks to the Chaijr.,
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Minntes of the Meeting held nn m"

Chalrmanehip ol NN Mol Farlida,

Pribmal in 00N Now 6062008 1ol
Soli Waste Management ules, 2010

- -
PROIT FAS R TN

VN membere were pretent .

Sh A Kumvar Gupta, TAS
Prineipal Secretary, Lo

UT, Chandigarh

cal Government ironment,
Dt Ajay Kumar Singla, 1AS

Seeretary, Transport, U.T., Chandigach.

Sh. Debendra Dalai, IFS
Vice Chairman, CPCC.

Sh. T.C. Nautiyal, IFS
Member Secretary, CPCC.

i

Sh. Kamal Kishor Yad

v, IAS

-
Commissioner, Municipal Corporation, Chandigarh,

Sh. 85K, Jain, HCS
Additional Commission

Novembier, 10019 yuider the
'/\”.
Nhminieteator v divections feaned by Hon'tle Nattanal |

Adviaer 1t the

ireen

"Compllance of Municipnl

aer, Municipal Corporation, Chandigarh,

At the outset, Member Secretary, Chandigarh Pollution Control Committee

welcomed all the members Aflter th
directions of Hon'ble NGT dated

wise discusaed as per the detail given below:-

’l'lu—mitfc Arca : ' Current Statuy

Compliance 10

at, the present status of nction taken ns per the
19092019 in various thematic areus were point-

taken

SWN Rules segregated waste has already been
mcluding  legacy started and entire city will be
Waste

covered soon.

> Chandigarh Smart City Limited has
allotted  the work of Bijo-

remediation of legacy waste to M/s
SMS L.

e .

Compliance 10 | >
Bio-medical
Waste Rules

-

cnllcc‘cd and - disposed oft on

e —— A m———

!

¥ Door 10 door collection of

All the biomedical waste is being

daily basis in Chandigath through

Adviser 1o the Administrator

dirccted  MCC 10 provide
timzline  for collection and
transportation  of  segregated

waste from the entire city to
which The Commissioner MCC
informed that segregation of
waste has been started in more
than 40% area of Chandigarh
and by the end of December,

2019 whole of Chandigarh will
be covered,

MCC informed that manpower
and machinery  have  been
mobilized for the wortk of
bioremediation and work will
stact by 15™ December, 2019,

-ullciﬁ;:“a\inplic\l
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Compliance o[> Whole of The

Hazardous
Rules

Wast c

{
|
i
|

Fraatment aned '

Pigpoeal Pactlity £0 Ne Allianes

Ve fpowade { '“”6““‘ "’il' e
1;-\\‘“"
e Cangtinclion and ! Damalition

watte  proceselng  facklity  of
capacity 80N day o fanetioning

"14‘]"‘!'\'

Metnhior creo
Infotined that €1 & 1) waste ia
fontel Iylng actona tha ads in
southens seatuira, Chiof Enginaer,
Chandigath - Admihisteation
informed that peaple dump € 4
1) waste as they are notiawars of
the provisions regarding (Ilf.;m:tl
of C & D waste through MCC,
Advisor to [the Administrator
directed  that  special  drives
should be drganized to aware
general public regarding proper
disposal of € & D waste and
proper dust mitigation incusu_rcs.
to be taken during construction, .
He further directed to impose
penalty on the violators,

|

“ergotary,

hazardous waste is
collected and transported through
authonized TSDF, incinerator and
recyclers from various wnits located
in- Chandigath to their facilitics
located in Punjab and llhry:mn.

s

|
Being Complied

|

received  from Centrall Pollution
\,‘\

Technical Guidelinesli Standard
Operating Procedures (SoPs) for

the source apportionment
study/carrying capacity |have been

2 |

Worthy A‘jdvisor to - the
Administrator also directed  to
install air purifiers in crowded

streets of C,hundigurh on pilot
basis, |

8. | Compliance to £~ [> Karo Sambhav (PRO), MJs Ramky Being Complicd
waste Rules Enviro Engincers Ltd,, M/s Spreco aE
Recycling and M/s Ortech India f ‘
Corporation are available to collect ' ’ \
E-waste from Chandigarh 1 ‘ "
o, 3851 Polluter |> There are no critically polluted Not/Applicable’
Stretehes in the river stretches in U.T, dhandigarh §' |
country E
7. |122 Non- (> Air Quality Monitoring Committee Being Complied -
attainment cities (AQMC) has been constituted to |
look after the actions proposed in | The ‘Worthy hdvisor‘dixgjec‘.tédéto
the Action Plan for control of air | look for t:he ‘possi.bility of
pollution in Chandigarh  and banning registration of wvehicles :
meetings are  being  conducted which are more that 15§yrs.-old Ay
regularly, in Chandiga:‘rh as well ,ag' in
neighboring states of Puhjab and |
Haryana, | ! :
> |



Olusters

Statis of ST
and reeuse  of
treated water

00 lndusuial

\

PRI R HT B T Dapremson ol
Itorest b boling vallad b Cee

whottly

Chandigath s neither having 1 NotApplicable
categary b highly pollating
dustey nor there 4 any grosady
polluting fndustry, Honee, there i
o Critieally Poltuted Tndustiial
Clustor in VT Chandiganh

Most o the discharge points at
Sukhna Choe, N-choe and Faida-
Choo have been plugged.

e Commissioner, Munieipal
Corporation, Chandigath
nformed that they are in process
ol tapping test of the discharging
poinis,

At present 06 ST1s are operational
Wit total treatment capacity ol completed by Nov. 2020 as per
SISS O MGD  and  tender  for plan submitted to Hon'ble NG T,
upgradation of existing STPs and However, MCC has changed the

construetion of new STP is under | deadline to Apnl, 2022,
Process,

Waorle of upgradation was to he

Action Plan for utilization ot Being Complied
treated water ns provided by MCC
has  been alveady  torwarded  to
Central Pollution Countrol Board as
per the directions of Hon'ble NGT.

CETPS/ETDs
including
performance

Status of

There is no Common Effuent|  Deing Complisd
Treatment  Plant  (CETP)

Chandigarh.

in

Industries are being monitored as
per available infrastructure and no
unit is allowed to operate without
proper Effluent Treatment Plant. In
case of any violation, unit is sealed
with disconnection of electricity
and water supply. Reports are being
regularly provided to CPCB as per
order.

11.

Ground water
extraction/contam
ination and re-
charge

>

As per the data of ground water
monitoring, no contamination of
heavy metals is found in the ground
water of U.T, Chandigarh,

Being Complied o

Extraction of ground water is being
regulated by MCC.,

Air pollution
including  noise
pollution

Chandigarh  comes under non
attainment  cities  for  which
necessary action according to the
plan for control of air pollution as

Being Complied




submitted to CPCB s already
being taken.

> Formulation of action plan for

control of noise pollution is drafted
by CPCC and has been circulated
among stakeholders and will be
scnt to CPCB on finalization..

> Methodology for GRAP has been

finalized and will be applicable
once approved by the concerned
authorities.

> Air Quality Index of Chandigarh is

being displayed at seven locations
at Paryavaran Bhawan Sector —.19,

Sukhna Lake, PGI, Railway |

Station (Forest Nursery, ; Daria),

ISBT 43, Sector 17 Market and ﬁj
Panjab University (South Campus)

water bodies

Sector 25, Chandigarh
13. IllengI sand |> There is no miﬁing zone in UT, | Not Applicable
mining Chandigarh
14. | Rejuvenation of [» There is no river passing through Not Applicable

Chandigarh

At the end, Worthy Adviser to the A
take action in a time bound manner and progr

The meeting ended with a vote of thanks to the Chair,.~ . - - .

¥

dministrator dirécted »a.ll ‘co:nqexl'ned;'to; s
ess review shall be doné again.



Minutes of the Meeting held on 31" Jimuary, 2020 under the

She Manoj Pavida, 1AS, Adviser to the Administrator w.rt, dire

Chairmanship of

ctions issued

LY Hon'ble Natlonal Green ‘Tribunal in O.A. No. 606/2018 titled "Compliance

of Municipal Solid Waste Management Rules, 2016".

rJ

w

The following members were present:-

Sh. Arun Kumar Gupta, IAS

Prineipal Secretary, Local Government/Environment,
U.T,, Chandigarh.

Sh. Debendra Dalai, ITS
Vice Chairman, CPCC.

Sh. T.C. Nautiyal, IFS
Member Sccretary, CPCC.

Sh. Kamal Kishor Yadav, IAS
Commissioner, Municipal Corporation, Chandigarh.

Sh. Mukesh Anand
Chicf Engineer, Chandigarh Adminstration

At the outset, Sh. T.C. Nautiyal, IFS, Member Secretary, Chandigarh

Pollution Contro_l Committee welcomed all the members. After that the present

status of action taken as per the directions of Hon’ble NGT on various thematic

arcas were point-wise discussed as per detail given below:-

S.No. | Thematic Area Current Status Complied/ Not Concerned
complied Department

1. | Compliance  to |» Door to door collection of | The  Commissioner Municipal
SWM Rules segregated  waste  has | MCC ensured that 100 | Corporation
including legacy’|  already been started. % door to door
waste collection of

segregated waste will
| be covered by 31st
March, 2020.
The work of Bio- | Complied with
remediation of legacy
waste has been started.

2. | Compliance  to All the biomedical waste Complied with Chandigarh
Bio-medical (incinerable and  non- Pollution
Waste Rules incinerable) is  being Control

collected and disposed off Committee
on a daily basis in and
Chandigarh through Engineering
Biomedical Waste Department
Treatment ™ and Disposal

Facility ie. M/s Alliance

Envirocare Company

Private Limited.

As per Biomedical Waste | CPCC will take action

Rules, 2016, all the Health | on all the health care

Carew Facilities have to | facilities which have




—
Compliance

—_— |
Compliance to E-

351

Compliance o
Construction &
Demolition Waste

to
Hazardons Waste
Rulcs,

waste Rules

_
Polluter
Stretches  ip the

’
count

122 Non-
attainment citjes

freatment of qlyeir liquid
\Waste,

> The “(—“o*ns(nlc(inn

and Complicd wifh TiumTqﬂT
Demolition waste Corporation
processing facility  of
capacity 160 MT/ day is
functioning proper|
» Whole of the hazardous Complied with Wxgar}f
waste is  collected ang Pollution
transported through Control
authorized TSDF, Committee
incinerator and recyclers
from various unjts located
in Chandigarh to their
facilities located in Punjab
and Haryang,
> Karo Sambhay (PRO), Complied with Chandigarh
M/s Ramky  Enviro Pollution
Engineers Ltd,  M/s Control
Spreco Recycling and Mys Committee
Ortech India Corporation
are available to collect E-
Waste from Chandigarh
There are po critically N/A -
polluted river stretches in
U.T,, Chandigarh ) )
> Air Quality Monitoring During the meeting, it Chandigarh
Committee (AQMC) has | was ‘unanimously Pollution
been constituted to look | decided that  action Control
afler the actions proposed | plan for contro) of air | Committee
in the Action Plan  for | pollution in and
control of air pollution in Chandigarh wil| work Transport
Chandigarh. only if nearby cities of | Department

> Technical Guidelines/
Standard Operating
Procedures (SoPs) for the
source apportionment
study/carrying capacity
have been recejved from
Central Pollution Control
Board. The Expression of
Interest has been called by

CPCC and three EOI have

0 the Administrator
directed ()¢ Chicf
Lngincer, Chandiparly
Administratiop
ensure that [p
installed in
Government
Hospitals,

o
5 are

all

Panchkula ang Mohali
are taken into
consideration g in
case of NCR region,
Further, the Advisor to
the Administrator have
directed CpCC to
explore the
possibilities of
installation  of air
purifier on pilot basis
to study its effects,




s ivdustiial [ Chandigarh dv neithe HIA [ Chandigarh ‘
vinsters | taviog 17 categoty ol Poflution
P hghly polluting industey 'ontrol
; ot theve v oy proasly Cormmitter
i polluting indoatry Henee, ‘,
l there a0 no Critlenlly '
PFolluted Industiial Clustes
| in UL, Chandipaeh \

v ‘f.\l.ﬂm of  SIPs ¥ NMost of  the  discharpe | Advisor 1o the | Municipal
Land reense of points at Sukhna Choe and | Administrator has | Corporation
‘Illr.\h‘\\ waler N-choce have been plugged. | directed the and
: Iingincering Engincering
% Department to  carry | Department

out  bioremediation/
phytoremediation  for
treatment  of  waste
water in Sukhna Choc
and  N- Choe in
consultation with
MCC.

» At present 06 STPs are | Advisor 1o the
operational  with  total | Administrator has
treatment capacity of 53.85 | directed  the  Chief
MGD and tender for | Engincer, Chandigarh
upgradation of existing | Administration to
STPs and construction of | commence the setting
new STP is under process. | up of new STP at

Kishangarh before
31.03.2020.

» Action Plan for utilization Complied with
of treated water as
provided by MCC has
been already forwarded to
Central Pollution Control
Board as per the directions

I of Hon'ble NGT.

10, | Status of [» There is no Common Complied with Chandigarh
CETPS/ETPs Effluent Treatment Plant Pollution
including (CETP) in Chandigarh, Control
performance Committee

» Industries are  being
monitored as per available
infrastructure and no unit
is allowed to operate
without proper Effluent
Treatment Plant. In case of
any violation, unit is
sealed with disconnection
of electricity and water
supply. Reports are being
regularly  provided to
CPCB as per order.

11. | Ground water | > As per the data of ground Complied with Chandigarh
extraction/contami water  monitoring, no ' Pollution
nation and re- contamination of heavy Control
charge metals is found in the Committee

ground water of U.T and
Chandigarh. Municipal
Corporation
3 Extraction of ground water Complied with




120 | Ale
ineluding
pollution

pollution
noise

Y Chandigah comen under

non attelnment cities for
which  necessmy — aetion
necording Lo the plan for
control of nir pollution s
submittedd o CPCD s
already belng taken,

Formulation  of  action
plan for control of noise
pollution is drafled by
CPCC  and  has  been
circulated among

stakcholders and will be
sent to CPCB  on
finalization.

GRAP has been
formulated and
implemented in
Chandigarh city.

Air Quality Index of
Chandigarh is  being
displayed ot 'seven
locations at Paryavaran
Bhawan Sector - 19,
Sukhna Lake, PGI,

Railway Station (Forest
Nursery, Daria), ISBT 43,
Sector 17 Market and
Panjab University (South

Complied with

Advisor 1o the
Administrator has
directed the Member
Seerelary, CPCC o

carry out the study of

Noisc  Mapping  for
Chandigarh  through
cducational  institutes
like NITTIR, PEC,
Punjab University cle.

Complied with

Complied with

Chandiguth
Pollution
Control
Committee
nnd
Municipul
Corporntion

water bodies

through Chandigarh

Campus)  Sector 25,
Chandigarh.
13. | Illegal sand There is no mining zone in N/A -
mining U.T., Chandigarh
14. | Rejuvenation of There is no river passing N/A -

At the end, Worthy Adviser to the Administrator directed all concerned to

take action in a time bound manner and review of progress shall be carried out

again.

The meeting ended with a vote of thanks to the Chair.
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“Compliance of Municipal Solid Waste Management Rules, 2016”
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ooy of the minutes of the subject cited meeting
© 30 am uader the Charmanship of W Adviser to the Administrator in

Secretanat regardng review of the Comphances of Municipal Solid
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Minutes of the Meeting held on 1™ dune, 2020 under the Chairmanship of Sh,

Munoj Pavidiag TAS, Adviser (o the Administrator w.r.t. directions issued by

Hon'ble National Green Tribunal in O.A. No. 606/2018 titled "Compliance of

Municipal Solid Waste Management Rules, 2016".

9o

The following members were present:-

Sh. Arun Kumar Gupta, 1AS
Principal Secretary, Local Government/Environment,
U.T., Chandigarh.

Sh. Dcebendra Dalai, IFS
Vice Chairman, CPCC

Sh. T.C. Nautiyal, IFS
Member Secretary, CPCC

Sh. Kamal Kishor Yadav, IAS
Commissioner, Municipal Corporation, Chandigarh.

Sh. Mandip Singh Brar

District Magistrate
U.T., Chandigarh.

Sh. Mukesh Anand '
Chief Engineer, Chandigarh Adminstration

At the outset, Sh. T.C. Nautiyal, IFS, Member Secretary, Chandigarh

Pollution Control Committee welcomed all the members. After that the present

status of action taken as per the directions of Hon’ble NGT on various thematic

areas were point-wise discussed as given below:-

S.No.

Thematic Area Current Status Complied/ Not Concerned
complied Department

1.

Compliance  to |» Door to door collection of | Due to diversion of | Municipal
SWM Rules segregated waste has been | resources in COVID - | Corporation
including legacy started. 19 situation, door to
waste door collection of
segregated waste
could not be initiated
in all the wards of the
cityy. However, The
Commissioner MCC
ensured that current
status of door to door
collection of
segregated waste will
|be sent to CPCC
within a week’s time.

» The work of Bio- Complied with
remediation  of legacy
waste has been started.

Compliance to [ > All the biomedical waste is Complied with Chandigarh

Bio-medical disposed off on daily basis Pollution




Waste Rules

theough Biomedical Waste
Freatment and - Disposal
Facility oo NUs Allinnee
Lnvitocare Company
Private Limited.

Central Pollution Control
Board (CPCB) has issued
guidelines. WL
management of COVID -
19 biomedical waste which
has been communicated to
HCFs for the necessary
compliance.  CPCB  has
also developed an android
mobile app which is being
used by all the HCIE's to
submit data on daily basis.

Complied with

CPCC has been doing
regular monitoring o
verity the compliance

done by the HCIs,

Control
Commiltee

Compliance  to

Construction &

Demolition Waste

>

The  Construction and
Demolition waste
processing  facility  of
capacity 160 MT/ day is
functioning properly

Complied with

Municipal
Corporation

Compliance to
Hazardous Waste
Rules.

Whole of the hazardous
waste is collected and
transported through
authorized’ TSDF,
incinerator and recyclers
from various units located
in Chandigath to their
facilities located in Punjab
Haryana and U.P.

Complied with

Chandigarh
Pollution
Control
Committce

Compliance to E-
waste Rules

Karo Sambhav
M/s  Ramky  Enviro
Engincers  Ltd, M/s
Spreco Recycling and M/s
Ortech India Corporation
are available to collect E-
waste from Chandigarh,

(PRO),

Complied with

Chandigarh
Pollution
Control
Committee

351 Polluter
Stretches in the
country

There are no critically
polluted river stretches in
U.T., Chandigarh.

N/A

122 Non-
attainment cities

Air  Quality Monitoring.

Committee (AQMC) s
continuously working for
control of air pollution in
Chandigarh.

The EOI’s for the source
apportionment study have
been received and are
being evaluated.

Complied with

Chandigarh
Pollution
Control
Committee

100
clusters

industrial

>

Chandigarh is  neither
having 17 category of
highly polluting industry
nor there is any grossly
polluting industry. Hence,
there is no Critically
Polluted Industrial Cluster

N/A

Chandigarh
Pollution
Control
Committee




Stus
and

ol

1e-lse

treated water

ST
of

»

>

The discharge points 1
Sukhoa Choe and N-choe
have been plugged.

At present 06 STPs are
operational  with  total
treatment capacity of 242.3
MLD for sewage
generation of 243 MLD.
For the treatment of
remaining 0.7 MLD,
tender for installation of
new STP of 2 MLD at
Kishangarh is in process
and work will be allotted
before 30.6.2020.

Tender for upgradation of
existing STPs has been
called by Chandigarh
Smart City Limited and
last date of submission of
bid is 19.6.2020.

Action Plan for utilization
of treated water as
provided by MCC was
forwarded to CPCB. The
plan is now being amended
as per the directions given
by CPCB.

Advisor 10
Administrtor
direeted
lingineering
Department 1o look for

the
hay
the

possibility .oof

bioremediation/
phytoremediation  for
treatment  of  wasle
walter in Sukhna Choe,
N- Choe and STP’s in
consultation with
MCC.

Is being complied

Is being complied

Is being complied

Municipal
Corporation
and
Lingincering
Department

10.

Status

CETPs/ETPs
including
performance

of

There is no Common
Effluent Treatment Plant
(CETP) in Chandigarh.

Industries  are  being
monitored as per available
infrastructure and no unit
is allowed to ‘operate
without proper Effluent
Treatment Plant. In case of
any violation, unit is
sealed with disconnection
of electricity and water
supply. Reports are being
regularly  provided to
CPCB as per order.

Complied with

Complied with

Chandigarh
Pollution
Control
Committee

11.

Ground

nation
charge

water
extraction/contami

and

re-

>

As per the data of ground
water  monitoring, no
contamination of heavy
metals is found in the
ground water of U.T.
Chandigarh.

Complied with

Chandigarh
Pollution
Control
Committee
and
Municipal
Corporation




120 | Al
including
pollution

polluation

noise

r

Fntrnetion of ground waler
e being repulated by
M,

Necessary — action for
control of air pollution as
per the  action  plan
submitted o CPCB s
being taken.

Action plan for control of
noise pollution has been
formulated by CPCC,

GRAP has been
formulated and will be
implemented as and when
required.

Air Quality Index of
Chandigarh is  being
displayed at seven
locations at

e Paryavaran Bhawan
Sector — 19,

e Sukhna Lake,

¢ PGI, -

* Railway
(Forest
Daria),

s ISBT43,

e Sector 17 Market and

¢ Panjab University
(South Campus)
Sector 25

Station
Nursery,

Complicd with

Compliced with

Complied with

Complied with

Complied with

Chandigarh
Pollution
Control
Committee
and
Municipal
Corporation

13. | llegal
mining

sand

There is no mining zone in
U.T., Chandigarh

N/A

14. | Rejuvenation
water bodies

of

There is no river passing
through Chandigarh

N/A

Further, the Member Secretary, CPCC informed that an order has been

passed by Hon’ble NGT dated 1.6.2020 in OA no. 325 of 2015 in IA no. 700 of

2019 and MA no. 252 of 2019 in the matter of Lt. Col. Sarvadaman Singh Oberoi

Vs Union of India & Ors. w.r.t. restoration of polluted water bodies. The Hon’ble

Tribunal has directed to prepare an action plan on restoration of polluted water

bodies (lakes, ponds etc.) of the region which is to be submitted by 31.07.2020

failing which environmental compensation of Rs. 1 lakh per month has to be paid.

They have further directed that The District Magistrate may conduct regular

meetings with all the stakeholders and submit compliance reports to CPCB through

the Chief Secretary. First such meeting may be conducted within one month from

the date of the issue of the order and the report may be provided to CPCB before

31.08.2020.

In view of this, Worthy Advisor to the Administrator directed the Dictrict




the Chiel Engincer, Chandigarh  Administration to prepare action plan  for

restoration of' Sukhna as per the given schedule.

At the end, Worthy Adviser to the Administrator directed all concerned to

take action in a time bound manner.

The meeting ended with a vote of thanks to the Chair.



Minutes of (he 9 Meeting held on 28" July, 2020 under the Chairmanship

of S, Manoj Parida, 1AS, Adviser to the Administrator w.r.t. directions
issued by Hon'ble National Green Tribunal in O.A. No. 606/2018 titled

"Compliance of Municipal Solid Waste Management Rules, 2016".
.

The following members were present:-

1. Sh. Arun Kumar Gupta, IAS

Principal Secretary, Local Govemmen.t/Environmem,

U.T., Chandigarh. )
\

884

Sh. Debendra Dalai, IFS
Member Secretary, CPCC

v

Sh. Kamal Kishor Yadav, IAS

Commissioner, Municipal Corporation, Chandigarh.

Sh. Mandip Singh Brar
District Magistrate
U.T., Chandigarh. '

Sh. Mukesh Anand
Chief Engineer, Chandigarh Administration

In the meeting, action taken as per the directions of Hon’ble NGT on

various thematic areas were point-wise discussed and the status is as given

below:-

S.No. | Thematic Area Current Status Complied/ Net Concerned
i | complied Department
1. | Compliance “to [» Door to door collection | The Commissioner MCC Municipal
SWM Rules of segregated waste has | informed that  around Corporation

including legacy been started. 26% of the area has been

waste . covered and ensured that

100% door to door

| collection of segregated

l waste will be completed

| by 30" September, 2020.

» The \\/ork| of  Bio- | The Commissioner MCC Municipal
remediatJion' of legacy | informed that their ' 3" Corporation
waste is pt a slow pace. | line has been installed

‘5 and is operational aind the

! work will 'be completed

3 as per the given tirdelines
. of Hon’ble NGT. |

> Proper | disposal  of | The Member ‘S'eu"retary, . Municipal
leachate| : generating | CPCC il’llforl"lll d |’ that |}Corporation/
from the{ landfill site leachate has been Lfound { Engineering

| 5 flowing 'from 'thé landfill | Department
| b r

. IR

5 | byl
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151 Polluter
Stretches  in - the
country

1227 Non-|> Air Quality Monitoring |

attainment cities

¥ The

There are no eritically

polluted river stretehes
in UT,, Chandigarh,

Committee (AQMC) is
continuously

moniloring the
implementation of
action plan for control
of air pollution in
Chandigarh.

EOI's  for the
source  apportionment
study > have  been
received angd are being
cvaluated. .

N/A

Is being complied

“Complicd with

Chandigarh

Pollution
Control
Commitlee

Chandigarh
Pollution
Control
Committee

100 industrial
clusters

» Chandigarh is reither

having 17 category of |,

highly polluting
industry nor there is any
gloss[y polluting
lhduslry Hence, there is
no Crmcally P()lluled
Industrial ~ Cluster in
U.T. Chandigarh.

N/A

Chandigarh
Pollution
Control
Committee

Status of STPs
and re-use of
treated water

» The discharge points at

Sukhna Choe and N-
choe have been plugged
except for one point at
Sukhna choe which is
because of breakage in
pipeline inside the Daria
Forest. | B

» At presént 06 STPs are

operational  with total
treatment capacity of
2423 MLD for sewage
generation of 243 MLD.
For the treatment of
remaining 0.7 MLD,
tender for installation of
new STP of 2 MLD at
Kishangarh  was . in
process and work was
to be allotted before
30.6.2020.

{ |
» Tender {for | upgradation

of dxigting| STPs was
called [by | Chandigarh
Smart City|Limited and
last ida e ol submission
of bid was {9.6.2020.

The Commissioner, MCC
informed that they have
sought perrnission from
the Forest Department,
Chandigarh and pipeline
will be repaired soon.

The Chief Engineer
informed that the work of
allotment got delayed
due to lockdown but now
work order will be issued
very soon.

The CIO, (J.SCL
informed that the
tendeling, process| is
going on! for alloll d of
work: upgmd tlon of
existing .| STPs. | | The
worthy . dvnseL :
A mlmStllel' d 1Lctcd
O CSCL,
1lyat WOrf( fit

ito! the |

to| nsurc |
lr;,r dall()n :
shbuld | [be || e mplete ||

Municipal
Corporation

Engineering
Department

Chandigarh
Smart City
Limited

‘ | |
| |
0 71 i’




Amended  Action® Plan
lor utilization of treated
waler as provided by
MCC was lorwarded to
crcn.

wilhin’ ~ stipulated

timeline.

‘The Commissioner, MCC
informed  that  after
upgradation of STP’s,
more lerliary  treated
water will be available
which will be
channelized for
utilization by bulk users.

Municipal
Corporation

.

“Status

of

CETPS/ETPs

including

petformance

There is no Common
EMuent Treatment
Plant (CETP) in
Chandigarh®

Industries are  being
monitored 'as  per
available infrastructure
and no unit is allowed
to  operate = without
proper Effluent
Treatment Plant. In case
of any violation, unit is
sealed . with
disconnection of
electricity and  water
supply. Reports are
being regularly
provided to CPCB as
per the order.

Complied with

Chandigarh
Pollution
Control
Committee

11.

Ground

water

extraction/contami

nation
charge

and re-

>

As vper the data of
ground walter
moniloring, " no
contamination of heavy
metals is found in the
ground water of U.T.
Chandigarh. .

Extraction of ground
water is being regulated
by MCC.

Complied with

Complied with

Chandigarh
Pollution
Control
Committee

Municipal
Corporation

Air
including
pollution

pollution
neise

>

Necessary action for
control of air pollution
as per the action plan
submitted to CPCB is
being taken.

Action plan for control
of noisL pollution has
been! formulated by
CPCC.,

|

GRAP | has  been
form{llated and will be
implemented ~ as  and
when required.

Air Quality {Index of
Chanhigarh is being
diSpl‘ye’d at  seven

|

Complied with

Complied with

|
]
Conplied iu’r ‘

- Complied |with

Chandigarh
Pollution
Control
Committee
and
Munijcipal
Corporation

t
locations at: |
| i

~



LI unu\mun Bhiuwan
Seclor 'y

* Sukhinn | Ak,

I,

* Railway Stulion
(Forey Nursiery,

. Darin),
. lHll’l'JJ,

L Seetor 17 Murke
and

v Panjab

(South

.\L‘tlm"i

There i no unnm;, zone
inur (ln\uhpmh

University
Campus)
I Tiegat ™

sand [»
Wining

L, Rejuvenation  of > There s no

' ‘ river

water bodies passing throngh
Chandigarly

l5| l\L‘\!Orll(lﬂll :\‘T S;"_h '_‘;l';(;. T --N(,»(—)I;l(iil-lélr

water bodies regular meetings  wil,

the stakeholdery and

submi compliance
reports (o CPCRB

> Action plan (o be
submitled ) be
submitted for restoration
of Sukhng Lake belore
31,07.2020.

> Action  plan | for
restoration  of  waer
bodies  available in
village arcas is (o be
prepared  and  submiited

beflore 31,08, 2070

At the end, Worthy Adviser 1o the Administrator summ

> 100% door to door collection of
September, 2020,

> The leachate generating from the land(ill sive should be duly treated

disposed off,

» The work order for installation of n(f*w STP ol

at the earliest, |

CNIA

Is being complicd

will be ready soon,

2 MLD at Kishangarh to b

NA

District

Magistrate
The  Chief ngincer Engineering
informed that the action | Department
plan for restoration of
Sukhna Lake s being
prepared.
The District Magistrate District
informed that he js seized | Magistrate
of the matter any| he has and
already  convened  two Engineering
meetings, The action plan | Department

arized as below:

scércgzllcd waste to be completed by 30"

and properly

e issued

> The work of upgradation of exis ing[ STP’s should be completed within stipulated
| ‘ : :

timeline. |

' N
» The action plan for restoration|of water bodies of village areas oﬁ‘l Chandigath to be
| ' Y i

T

compiled within slip‘u'hte(l timeli ie.

|
> The Commlssxoncr MCC to ensure that the land- use

i

i

|

available in the v1llngcs of "h'mdlg,drh should not be alte(
| il

Al

T

bod1es

jf water
R
d |fér an othex

|
i




purposes.
Worthy Adviser to the Administrator further directed all concerned to take

action in a time bound manner.
»

The meeting ended with a vote of thanks to the Chair.

-----------

2.



Minutes of the " Meeting held on
Chairmanship of Sh. Manoj Parida,

w.r.t. dircetions issued by Hon'ble National Gree

27" August, 2020 under the
IAS, Adviser to the Administrator

n Tribunal in O.A. No.

606/2018 titled "Compliance of Municipal Solid Waste Vlanagement Rules,

2016".

The following members were present:-

1. Sh. Arun Kumar Gupta, IAS
Principal Secretary, Local Government / Environment,

U.T., Chandigarh.

2. Sh. Debendra Dalai, IFS
Member Secretary, CPCC

3. Sh. Kamal Kishor Yadav, IAS
Commissioner, Municipal Corporation / District Magistrate

U.T., Chandigarh.

5. Sh. Mukesh Anand
Chief Engineer, Chandigarh Administration

In the meeting, action taken as per the directions of Hon’ble NGT on

various thematic areas were point-wise discussed and the status is as given

below:-
S.No. | Thematic Area Current Status Complied/ Not Concerned
complied Department
1. | Compliance  to [» Door to doorscollection | The Commissioner MCC | Municipal
SWM Rules of segregated waste has | ensured that 100% door | Corporation
including legacy been started. to door collection of
waste segregated waste will be
completed by 30"
September, 2020.
The work of Bio- | The Commissioner MCC | Municipal
remediation of legacy | informed that all the | Corporation
waste is at a slow pace. | three lines are
operational and
approximately 13000 MT
of legacy waste has been
processed  till  date.
Whole of the work will
be completed as per the
given  timelines  of
Hon’ble NGT.
> Proper disposal  of | The Commissioner, MCC | Municipal
leachate generating | informed  that  storm | Corporation

from the landfill site

water line has been found
to be broken in the




\'icit\‘il_\' ol the dumping
pround  due o which
leachate has entered into
one of the drains lowing
into the Patiala ki Rao
choe. Accordingly, they
have directed the
Sewerage Department to
repaic the storm water
line. The worthy Adviser
to  the  Administrator
directed the
Conmmissioner, MCC that
the flow of leachate into
the Patiala ki Rao choe is
immediately stopped and
to ensure  that  the
leachate generated in the
dumping  ground s
properly disposed oft.

3]

Compliance  to
Bio-medical
Waste Rules

> Biomedical

waste
generated in all the
health care facilities is
disposed off properly
through Biomedical
Waste Treatment
Facility.

Central Pollution
Control Board (CPCB)
has issued guidelines
wrt.  management of
COVID -19 biomedical
waste which has been
communicated to HCFs
for  the  necessary
compliance. CPCB has
also  developed an
android  mobile app
which is being used by
all the HCF’s to submit
data on daily basis.

Complied with

Complied with
CPCC has been doing
regular  monitoring  to
verify the compliance
done by the HCFs.

Chandigarh
Pollution
Control
Committee

Chandigarh
Pollution
Control
Committee

Compliance to
Construction &
Demolition Waste

The Construction and
Demolition waste
processing facility of
capacity 160 MT/ day is
functioning properly

Complied with

Municipal
Corporation

Compliance  to
Hazardous Waste
Rules.

Whole of the hazardous
waste is collected and
transported through
authorized TSDF,
incinerator and
recyclers  to  their
facilities  located in
Punjab Haryana and
U.P.

Complied with

Chandigarh
Pollution
Control
Committee

Compliance to E-
waste Rules

Karo Sambhav (PRO),
M/s  Ramky Enviro

Complied with

Chandigarh
Pollution




|

I

Enginecers
Spreco Recycling and
M/s  Ortech  India
Corporation are
available to collect E-
. waste from Chandigarh.

L., Mis|

Control
Committee

351 Polluter | There are no critically N/A .
Stretches in the polluted river stretches
country in U.T., Chandigarh.
122 Non- |> Air Quality Monitoring Complied with Chandigarh
att{ainment cities Committee (AQMC) is Pollution
i continuously Comfol
| monitoring the Committee
implementation of

action plan for control

of air pollution in
Chandigarh.
> The EOI's for the Is being complied Chandigarh
source  apportionment Pollution
study  have  been Contr.ol
received and are being Committee
evaluated.
100 industrial > Chandigarh is neither N/A Chandigarh
clusters having 17 category of Pollution
highly polluting Control
industry nor there is any Committee
grossly polluting
industry. Hence, there is
no Critically Polluted
Industrial  Cluster in
U.T. Chandigarh.
Status of STPs|» The discharge points at | The Commissioner, MCC | Municipal
and reuse of Sukhna Choe and N- |informed  that  the | Corporation
treated water choe have been plugged | damaged pipeline will be
except for one point at | repaired soon.
Sukhna choe which is
because of breakage in
pipeline inside the Daria
Forest.
> Installation of new STP | The  Chief  Engineer | Engineering
f‘ of 2 MLD at|informed that earlier | Department
* Kishangarh tender was scrapped as
L1 bidder refused to do
the job. Accordingly,
tender was called again
which heve been
received and technical
bid is under process
which is likely to be
finalized soon.
; » Tender for upgradation | The CEO, CSCL | Chandigarh
‘ of existing STPs was | informed that letter of | Smart City
called by Chandigarh | intent has been issued for Limited

Smart City Limited and
last date of submission

upgradation of 03 STPs
(Diggian, Raipur Kalan




OFbId Was 1902020, [ and Ruipur Khurd). For
STPs at Dhanas  and
IBRD, financinl
evaluation is  under
process, He further ,
informed  that — another
. STP at Raipur Kalah,
having capacity of 1.25
MGD is commissioncd
now and is under trial
run, i
> Amended Action Plan | The Commissioner, MCC Municipjll
for utilization of treated | informed ~ that  afiér Corporation
waler as provided by | upgradation  of  STP?%,
MCC was forwarded to | more tertiary treate
cren, water will be avnilz\b\c
which will be
chanhelized for
—_— | utilization by bulk uscrs.

10, | Status of (> There is no Common - T
CETPs/ETPs EfMuent Treatment !
including Plant  (CETP)  in
performance Chandigarh.

» Industries  arc being Compliced with Chandigarh
monitored  as  per Pollution
available infrastructure Control
and no unit is allowed Committee
o operate  without '
proper Effluent
Treatment Plant, In case
of any violation, unit is
sealed with
disconnccetion of
clectricity and  waler
supply.  Reports  are
being regularly
provided lo CPCB as .
per the order.

1. | Ground water | > As per the data of Complied with Chandigarh
extraction/contami ground water Pollution
nation and  re- monitoring, no Control
charge contamination of heavy Committee

metals is found in the
ground water of U.T.
Chandigarh,

> Extraction of ground Complied with Municipal
waler is being regulated Corporation
by MCC,

12. | Air pollution | » Necessary aclion for Complied with Chandigarh
including  noise control of air pollution Pollution
pollution as per the action plan Control

submitted o CPCB is Commitlee
being taken, and
Municipal
> Action plan for control Complied with Corporation
of noise pollution has :
been formulated by |

[



CPee,

> GRAD has heen
formulated and will be
implemented s and
when required,

> Air Quality Index of

Chandigarh  is

displayed

locations at;

e Paryavaran Bhawan
Sector - 19,

e Sukhna Lake,

o DGl

*  Railway Station
~ .
(Forest ~ Nursery,

being
seven

Complied with

Complied with

before 31.08.2020.

Daria),
e ISBT43,
¢ Sector 17 Market
and
e Dlanjab  University
(South  Campus)
Sector 25
13. | llegal sand |3 There is no mining zone N/A -
mining in U.T,, Chandigarh
4. | Rejuvenation  of > There is  no river N/A .
water bodies passing through
Chandigarh
15, | Restoration of | > To conduct [s being complied District
water bodies regular meetings with Magistrate
the stakeholders and
submit compliance
reports to CPCB
> Action plan 1o be | The District Magistrate |  District
submitted for restoration | informed that the action | Magistrate
of Sukhna Lake before | plan for restoration of and
31.07.2020. Sukhna Lake has been Engineering
prepared and will be | Department
submitted to  CPCB
shortly after the approval
of worthy Adviser to the
: Administrator.
> Action plan for | The District Magistrate |  District
restoration  of  water | informed that the action | Magistrate
bodies  available in plan for restoration of and
village areas is to be | water bodies available | Engineering
prepared and submitted | in village areas has Department

been prepared and will be
submitted 1o CPCB
shortly after the approval
of worthy Adviser to the
Administrator.




AEthe end Waorthy Adviser o the Adiminietrntor sl zed ins below

OO Bt ey door collection ol wprepated waste o e “"”"l""" hy "
September, M0N0

= Ehe teachate penerating trom the Tand G site should be properly disposed ofl

= The wark ot vppradation ol CNisting S TS should be completed within stipulated
himehne

» Lhe action plan for restoration of water bodies of' illage arcas of Chandigarh to be

compiled and submitted within stipulated timeline,

Worthy Adviser to the Administrator further direeted all concerned to take

action in a time bound manner.

The meeting ended with a vote of thanks to the Chair.



Minn
Chah

Wt

tox of the LU Meoting held an 22" September, 2020 under the
mamship ot She NManoj Pavlding TAS, Adviser (o the Administrator

divecttons Isued by How'ble Natlonnl Green Treibunal in O.A. No,

o6 2018 diled "Complinnee of Munieipnl Solid Waste Management Rules,

2000,

Ihe tollowing members were present:-

She Arun Kumar Gupta, TAS
Principal Seeretary, Local Government / Environment,

U.T., Chandigarh.

Sh, Debendra Dalai, IFS
Member Secretary, CPCC

Sh, Kamal Kishor Yadav, IAS
Commissioner, Municipal Corporation, Chandigarh.

Sh. Mandip Singh Brar, IAS
District Magistrate
U.T., Chandigarh,

Sh. Mukesh Anand
Chiefl Engineer, Chandigarh Administration

In the meeting, status of action taken on various thematic areas were point-

wise discussed and are summarized as below:-

S.No. | Thematic Area Current status Complied/ Not Concerned
Complied Department
I. | Compliance  to |> Door to door collection | The Commissioner MCC Municipal
SWM Rules of segregated wastz has | informed that the tender Corporation
including  legacy been started but all of | for purchase of vehicles
waste + the wards of | for  collection  and
Chandigarh  are  not | transportation of
covered yet. segregated waste has
been placed on GeM
portal and once procured;
with the help of these
vehicles, they will be
able to complete 100%
door to door collection
and  transportation  of
segregated waste by 31"
. October, 2020,
> The MSW processing | The Commissioner MCC Municipal
plant is  functioning | informed that the matter | Corporation
below its  optimum | wrt, MSW  plant s
capacity and as a result [ sub-judice in the court
! _buge  quantity  of [ becauseof which they




unprocessied materinl iy
Iyl the site,

¥ The  work  of  Bio-
remedintion ol legney
waste is al nslow paee,

» There s
leachate  from  the
landfill site into  the
Patiala ki Rao choe.

flow of

|

|
are nble to upgrade ll‘c

plint n present,
lNowever,  they — have
mnde neeessiry

arrangements so- that the
wel  wasle ;;cncmlc:'d
everydny s processed
immediately,

The Commissioner MCC
informed that there wis
initial teething problem
followed by monsoon.
Now, things arc on "“Cf
and all the three lines are
(ully operational, MCC is
daily  monitoring  the
work of biorcmcdialiop
of legacy waste and he
assured that whole of the
work will be completed
as per the given timelines
of Hon’ble NGT. !

The Commissioner, MC'%,‘
informed that they are
consfrucling a  new
channel for collection df
leachate in the dumping
ground in  order t;b
prevent it from entering
into the drain flowing
into the Patiala ki Rao
choe.  The Membe:r
Secretary, CPCC
suggested  that  the
leachate collected coul
be treated in the ETP of
the MSW  processin
plant. The Adviser to the
Administrator directeéli
the Commissioner, MCC
that the flow of leachate
into the Patiala ki Rab
choe is  immediatel
stopped and he should
lookout for the
possibility of treatment
of leachate in MS
processing plant till th
time Leachate Treatmen:t
Plant is installed in thé
dumping ground.

Municipal
Corporation

Municipal
Corporation

19

Compliance
Bio-medical
Waste Rules

to

» Biomedical

waste
generated in all the
health care facilitics is
disposed off properly
through Biomedical
Waste Treatment
Facility. However, food
waste  arising  from

The Adviser 1o thé
Administrator issued
directions to Governmen
Multi Speciality
Hospital, Sector 16 and
Government Medical
College &  Hospital
Sector 32 that onl

Chandigarh
Pollution
Control |

Committee




Centres gets mixed with
Covid waste which puts
additional burden on the
treatment facility.

Central Pollution
Control Board (CPCB)
has issued  guidelines
Wit management  of
COVID -19 biomedical
waste which has been
communicated to HCFs
for  the ' necessary
compliance. CPCB has
also  developed  an
android  mobile  app
which is being used by
all the HCF's to submit
data on daily basis.

various  Covid — Care

biomedical waste is sent
1o the designated agency
for its treatment and
disposal.

Complied with
(CPCC is doing regular
monitoring to verify the
compliance done by the
HCF’s)

Chandigarh
Pollution
Control
Committee

Compliance  to
Construction &
Demolition Waste

>

The Construction and
Demolition waste
processing  facility of
capacity 160 MT/ day is
functioning properly

Complied with

Municipal
Corporation

Compliance  to
Hazardous Waste
Rules,

>

Whole of the hazardous
waste is collected and
transported through
authorized TSDF,
incinerator and
recyclers  to  their
tacilities  located in
Punjab, Haryana and
U.P.

Complied with

Chandigarh
Pollution
Control
Committee

i

Compliance to E-
waste Rules

>

Karo Sambhav (PRO),
M/s  Ramky Enviro
Engineers Ltd., M/s
Spreco  Recycling and
M/s  Ortech  India
Corporation are
available to collect E-
waste from Chandigarh.

Compliad with

Chandigarh
Pollution
Control
Committee

Polluter
in the

351
Stretches
country

There are no crivcally
polluted river stretches
in U.T., Chandigarh.

NA

122 Non-

attainment cities

»

Air Quality Monitoring
Committee (AQMC) is
continuously

monitoring the
implementation of
action plan for control
of air pollution in
Chandigarh.

The
source
study

EOI's for the
apportionment
have  been

Compliad with

Is being complied

|
|
|
|
|
|
|

Chandigarh
Pollution
Control
Committee

Chandigarh

Pollution
Control




9. |

100 industrial | >
clustens
Status  of STPs |»
and  re-use  of
treated water

IS

und 08
institutions have  been
selected, Now, REPs are
being sent,

eeeived

Chandigarh is neither
having 17 category of
highly polluting
industry nor there is any
grossly polluting
industry. Hence, there is
no  Critically * Polluted
Industrial ~ Cluster in
U.T. Chandigarh.

N/A

Commitlee

“Chandigarh
Pollution
Control
Committee

l

|
|

The discharge points at
Sukhna Choec and N-
chae which were earlier
plugged have reopened
again. Sewage water is
still  flowing  into
Sukhna choe from four
outlets  (Kishangarh,
Shastri Nagar, Village
Daria and Pump House
opcrated by Municipal
Corporation behind
Central Poultry
Development
Organization,
Area, Phase-I,
Chandigarh). Two
outlets are contributing
sewage discharge into
N-choe (Garden of
springs  where  the
scwage water is coming
{from Mohali and sector-
36 near CFSL from
ISKCON Temple side).

Indl.

Installation of new STP
of 2 MLD a
Kishangarh

-

The

the

well * as

rectification.

The
inform.ed
tender

be opened
The

Municipal
further

1.25

treatment

view of this, the Adviser

to the
directed
Engineer

Adviser
Administrator
the Commissioner, MCC
to plug all the sewage
discharge points and send
compliance
with pictures to him as

Chief  Engineer

was
because high rate was
quoted by the bidders.
Accordingly, tender was
called again which will

informed
another STP at Raipur
Kalan, having capacity of
MGD
commissioned and now
Chandigarh has 100 %

to the
directed

along

CPCC after

that earlier

scrapped

on 30.09.2020.
Commissioner,

Corporation
that

has

capacity. In

Administrator
the Chief
that the city

Municipal
Corporation

Engineering
Department




should  have  excess
treatment capacity and
the work of installation
of new STP at
Kishangarh should be
initiated at the earliest.

> Tenders have been|The CEO, CSCL Chandigz'arh
finalized for | informed  that  work Sm'ar{ City
upgradation of existing | orders for the Limited
STPs. upgradation of STPs will

. be allotted soon.

» Amended Action Plan | The Commissioner, MCC | Municipal
for utilization of treated | informed  that  after | Corporation
water as provided by | upgradation of STP’s,

MCC was forwarded to | more tertiary treated
CPCB. water will be available
which will be
channelized for
utilization by bulk users.

10. | Statis of > There is no Common = -
CETPs/ETPs Effluent Treatment
including Plant  (CETP) in
perfprmance Chandigarh,

> Industries are being Complied with Chandigarh
monitored  as  per Pollution
available infrastructure Control
and no unit is allowed Committee
to operate  without
proper + Effluent
Treatment Plant, In case
of any violation, unit is
sealed with
disconnection of
electricity and water
supply. Reports are
being regularly
provided to CPCB as

. per the order.

11. | Groynd water [» As per the data of Complied with Chandigarh
extraction/contami ground water Pollution
nation and re- monitoring, no Control
charge contamination is found Committee

in the ground water of
U.T. Chandigarh.

12. | Air pollution | > Necessary action for Complied with Chandigarh
including  noise control of air pollution Pollution
pollution as per the action plan Control

submitted to CPCB is Committee
being taken. and

Municipal

> CPCB  has  been Is being complied Corporation

>

requested .to provide
funds for procurement
of online noise metrs.

GRAP  has

been

Complied with




formulated and will he
implemented il
whenrequired,

i

Chandigarhis - being

displayed ot seven

locations at;

e Paryavaran Bhawan
Seetor - 19,

*  Sukhna Lake,

L UCIR

¢ Railway « Station
(Forest  Nursery,
Daria),

e [SBTA43,

¢ Scctor 17 Market

e Panjab University
(South  Campus)
Sector 25

Al Quality Index of

Complicd with

Tlegal
mining

sand

> There is no mining zone
in U.T., Chandigarh

N/A

Rejuvenation
water bodies

of

> There i
passing
Chandigarh

no
through

river |-

N/A

Restoration
water bodies

of

> Regular meetings
are conducted with the
stakeholders and the
compliance reports are
submitted to CPCB.

> Action plan for
restoration  of  Sukhna
Lake and other water
bodies in village areas of
Chandigarh has been
submitted to CPCB.

Compiled with

The Member Secretary,
CPCC desired that acfual
action on ground should
start  immediately |for
restoration  of  water
bodies as given in fhe
action plan. The Adviser
to the Administrdtor
directed he
Commissioner,
Munigipal ~ Corporat{on
and the Chief Engineey to
send him the photographs
of the identified water
bodies which need to |be
restored and to initihte
the work as per the action
plan submitted to CPCB

in time bound manner.

District|
Magistrage

|
|

\
Municipa"l
Corporation

and j
Engineering
Department

At the end, Worthy Adviser to the Administrator summarized ad

> 100%

)

door to door collection of segregated waste to be completed by

2020 wilhout:any further delay.

> MSW to be properly processed and disposed off.

below:

B1* October,




> The leachate generated from the landfill site to be properly disposed off, duly
treated.

> All the discharge points at Sukhna Choe and N-choe to be plugged at the earliest.

» The work of upgradation of existing STP's should be completed within stipulated
timeline.

» Necessary action (tender etc. to be floated if required) to be initiated as per the
action plan submitted to CPCB w.r.t. restoration of water bodies of village areas of

Chandigarh.

Worthy Adviser to the Administrator further directed all concerned to take

| action in a time bound manner.

The meeting ended with a vote of thanks to the Chair.



ACTION PLAN
USAGE OF TERTIARY TREATED WATER

The water supply available in Chandigarh is from two sources i.e. surface water and
tubewells. The present availability of Water Supply and Sewage Generation in the city is
as below :

Daily average receipt of surface water from Kajauli 53 MG
Daily average receipt of ground water from Tube Wells 26 MG
Total Daily Availability of Water 79 MG
Taking 15% distribution losses in the system 11.85
Water available (Average daily receipt) 67.15
Taking 80% of available water for sewage generation 53.72
(Say 54 MGD)

Note. With the commissioning Phase V & VI, additional raw water of 29 MGD will be available in
Chandigarh. Then all the tubewells withdrawing 26 MGD of water will be phased out, so there
will be negligible effect on sewage generation.

The existing / proposed capacity of the existing STPs to treat the sewage generated is as

below :

Sr. Location of STP Existing Capacity | Proposed Capacity

No (MGD) (MGD)

1. Diggian 30 30

2. 3 BRD 11 11

3. Raipur Kalan 5 5

4. Raipur Khurd 1.25 2

5. Dhanas 1.65 1.65

6. Raipur Kalan - 1.25

7. Maloya 5 5

8. Krishangarh - 0.44
Total MGD 53.9 56.34

Thus, the city has the capacity to treat the entire sewage that is generated. 36 MGD
sewage water of the city is treated upto tertiary level out of which approximately 10 MGD
is pumped back to the city for use in gardens, green Belts, Schools, Colleges, Institutions,
Houses etc. The current T.T. Water utilisation in various areas of the city is as follows.

Green Belts 66 No.
Development Parks/ Garden 26 No.
Neighbourhood Park 1,104 No.
Kanal Houses 4,379 No.
Colleges/ Schools/ Institution 128 No.
Roundabouts 24 No.
Total (Nos) 5,727




The demand of T.T. water is catered through the treatment of sewage water to tertiary
level as under:-

STP Qty BOD
(mgd) (mg/l)

Diggian :-

() Phase | was commissioned in 1991 and 10 <15

renovated in 2014.

(i) Phase Il was commissioned in 2011-12. 10 <20

3 BRD 11 <5
Maloya 5 <5

The standards/parameters of treatment of sewage have been revised by Pollution Control
Boards and the Treatment Plants are required to be constructed as per new parameters.

The Chandigarh Smart City Limited has taken up Upgradation of the existing facilities to
modern and sustainable technologies for production of required quality treated effluent
(recycled/TT water) that will be used for gardening, road side green belts, washing of
roads and vehicles, flushing of toilets, industrial processes etc or discharged to native
river/nallah”. Smart City has already invited bids w.r.t. Rehabilitation/ Upgradation of
existing Sewage Treatment Plants to improve effluent standards as proposed :

S Location Capacity Technology Remarks
No
Existing | Proposed | Existing | Proposed
1 STP at Diggian | 30 30 MBBR Open New plant(s)
STP at Raipur | 5 5 UASB | technology | will be
to meet the | constructed
Kalan )
_ functional
Khurd and desired
4 STP at | - 0.44 - parameter
Kishangarh
5 | STP at 3BRD 11 11 SBR - Additional
6 | STP at Dhanas | 1.65 1.65 SBR - units to be
added
7 STP at Raipur | 1.25 1.25 SBR - -
Kalan
8 STP at Maloya | 5 5 SBR - -

ACTION PLAN FOR FUTURE/PROPOSED USE OF T.T. WATER

1. Left out areas of the city: The city of Chandigarh has been using T.T. water since
1990 though it was being used for only institutional purposes like Clubs, Green Belts,
only. In 2007 the network of Tertiary lines was entered to houses, neighbourhood,
parks, schools, colleges etc so as to increase the usage of tertiary water.



At present the 10 MG T.T. water is being used in gardens, green spaces, houses,
institutions etc.

However, some of the sectors in the city had not been covered in the earlier project
of 2007. It is proposed to cover the entire city with the Tertiary network by laying of HDPE
lines to cover the entire city so that the parks/ green spaces/ institutions can be covered in
these areas and the usage of tertiary can be increased. A consultant has already been
appointed to carry out the survey for preparation of estimate.

It is envisaged to increase the area under green spaces/gardening with an
anticipated requirement of 20 MGD.

Area of green spaces in Sector 1 to 12 and sector 26 including 1290 Acre
area of institutions
Area of green spaces in Sector 14 to 56( except Sector 26) 2283 Acre
including Area of green spaces in Kanal and above houses and
area of green spaces of parks, green belts, institutions etc.
Total Area 3573 Acre

Therefore, Requirement of TT water @ 5400 Gallon/ Acre/ Day 19.28 MGD
Say | 20.00 MGD

Time Line: 2024

2. Indian Railways: The Railways has a Washing yard in Mauli Jagran where the
washing of coaches is carried out. They have 4 nos. Deep bore tubewells for washing
of coaches and the approximate usage of water per day is approximately 1.0 MGD.
The matter is being taken up with the Railways to provide them T.T. water for which a

separate line will have to be laid exclusively for the Railways.
Time Line: 2024

3. Bus Depots & Others: These bulk users identified as bus depots, (CTU,
Punjab Roadways, Haryana Roadways) construction projects etc. will increase the
potential T.T. Water demand by approximately 3 MGD. As the Upgradation of STPs
is being done in Chandigarh Smart City Limited, which is going to take approximately
2 years, after which the BOD levels of the treated water will be <5 and it will be

suitable for use in these locations.
Time Line: 2024

4. STPs by Industrial Clusters: As the industrial activity in Chandigarh is at a
moderate level, and there is almost no industrial cluster, Some industries are having
their own effluent treatment plants. However it will be explored that some industries
set up their own water treatment facility to meet their own water requirement instead

of drawing ground water.
Time Line: 2024



5. Industrial Tubewells: There are approximately 20 Tubewells being used by
industries for non potable usages. These Tubewells will be phased out after the STP
are upgraded and 4 MGD T.T. water with BOD level <5 to shall be used in these
industries.

Time Line: 2024

In addition to the above following actions are also being taken so as to improve the
efficiency of tertiary treated water supply.

1. SCADA for Tertiary Water: The Chandigarh Smart City Ltd. is providing the
Supervisory Central and Data Analysis (SCADA) for the tertiary network which will
improve the efficiency of the supply of T.T. water as information will be available
online. The work has already been allotted and will be completed by 2020. SCADA
system will improve the operation and maintenance to bring better management of
recycled water. The system once installed will improve the monitoring of daily
production as well as consumption of TT water. It will help in generating better
revenue in future due to assured quality and quantity of TT Water. It will also
monitor the desired quality parameters i.e. BOD, COD, TSS, pH, DO, Residual
Chlorine etc.

Time Line: 2022

2. Replacement of Existing lines: During the material years of entered the network
the network of Tertiary water, PVC lines were laid in some of the sectors. These
PVC lines have outlived their lives and are required to be replaced. It is proposed to
replace these PVC lines with HDPE lines so as to improve the efficiency of the
supply in these sectors.

Time Line: 2023

After the implementation of the above proposed initiatives the efficiency and the quantum
of tertiary treated water supply to the city will increase bringing about a saving in the use
of potable water as well as ground water.



From

Ta

Subject:

given as under :-

District Magistrate,
Chandigarh.

The Adviser to the Administrator,
Chandigarh Administration.

Memo.No.
Dated, Chandigarh the

LHVITOIIn e L)ep[l

No.B22329 D322

Compiliance qf order dated 1.6.2020 passed in OA No.325 of
2015 in I.LA. No.700 of 2019 and M.A. No.252 of 2019 in the matter
of Lt. Col. Sarvadaman Singh Oberoi vs. Union of India and ors.
Passed by the Hon’ble NGT, New Delhi.

Kindly refer to the order dated 1.6.2020 passed by Hon'ble NGT,
New Delhi in OA No.325 of 2015 in |.A. No.700 of 2019 and M.A. No.252 of 2019 in
the matter of Lt. Col. Sarvadaman Singh Oberoi vs. Union of india and ors. which
has been forwarded by Dr. Babu Ram, Technical Expert for its compliance.

On the basis of the aforesaid order dated 1.6.2020, the follewing
water bodies have been identified in Chandigarh and the detailed acticn plan for
restoration of the water bodies as submitted by Engineering Department Forest
Department, Chandigarh Administration and Municipal Corporation, Chandigarh is

"Detailed proposal for
restoration of the waler

__| bodies

Annexure ED-1

T TAnnexure ED-2

" | Annexure ED-3
L Annexure FD-4

Annexure ED-5

‘Annexure FD-1

Annexure MC-1

| Kaimbwala

Sr. No Name of Water | Maintained by
body )

1. Sukhna Lake Engineering
Department,
Chandigarh

- _ Administration

2. Pond at Village | -do-

. | Dhanas 1

3. Pond at Village 1 .do-

' . Kaimbwala | _

| 4 Pond at Village | -do-

S Khuda Jassu | )

5. Pond at Village | -do-

e {Maloya |

. B. Dhanas lake Forest Department,
Chandigarh

.. . ._.Administration

7. Pond at village | Municipal Corporation,

- B Khuda Ali Sher | Chandigarh

8. Pond at Village | -do-

. ._|Saangpur | .

9. Pond at Village | -do-

Annexure MC-2

T Annexure MC-2

This is the proposed action plan for restoration of the water bodies.
The consolidated report is being sent herewith for your kind information and onward
transmission to the Central Pollution Control Board before 31.8.2020, pls.

District Magfistrate
Chan‘c&garh



T

Zndst. No.DMIMA/2020/ 14 €33 Dated, Chd. The 2.8 )8 \owzo {

A copy of the above is forwarded to the following for information -

o i The Director Environment, Chandigarh Administratioin.
2 Dr. Babu Ram, Technical Expert, Monitoring/Executing  Committee,
(constituted by the Hon'ble N.G.T.), # Tower No.5 4" floor, Forest Complex,
Sector 68, SAS Nagar, Mohali.
>
R

District Magistrate
Chandigarh




From

The Superintending Engineer,
Construction Circle-1I,
U.T., Chandigarh.

To

The Deputy Commissioner,
U.T., Chandigarh.

Memo.No (1 22
Dated, Chandigarh the 27 o bty Lo

Subject: Compliance of directions issued by Hon’ble N.G.T. in O.A.
No. 606/2018 - “Compliance of Municipal Solid waste
Management Rules, 2016" ~ Appointment of Nodal officer
and preparation of action for water bodies and restoration
of Sukhna Lake.

Ref: This office earlier Endst No. 1175 dated 24.07.2020 &
Endst No.1164 dated 24.07.2020.

Please refer to office memo no. 13985 dated 09.07.2020.
Enclosed please find herewith the action plan for restoration of Sukhna Lake
as prepared by the Executive Engineer, CP Div, No.2 received vide his office
memo no. 2223 dated 27.07.2020 after collecting the requisite data from
the Forest Department, U.T., Chandigarh and Chandigarh Pollution Control
Committee etc. The report has been prepared by taking the detail/data
pertaining to Sukhna Lake.

It is pertinent to mention here that the action plan for
restoration of water bodies of villages shall be prepaﬂr;éidj}ffﬁjéiﬂ@i@jba'l'"
CorpoFation, U.T., Chandigarh as these villages already stand transferred to
Municipal CoFporation, U.T., Chandigarh. A meeting in this regard was also
held 6R 24.07.27020 in the office of Superintending Engineer, Construction
Circle-1I, U.T., Chandigarh which was attended by the Superintending
Engineer, Public Health, U.T., Chandigarh, Executive Engineer, Public Health
Div. no.3, U.T., Chandigarh, Executive Engineer, Public Health Div. no.7,
U.T., Chandigarh, Executive Engineer, Public Health Div. no.4, Municipal
Corporation, Chandigarh, wherein, it was decided that the action plan for
restoration _of water bodies of villages shall be ¢ supplied _by_Municipal
Corporation, Changigarh. The Chief Engineer, Municipal Corporation,
Chandigarh has already been requested by this office memo no. 1163 dated
24.07.2020 to supply the action plan régarding restoration of water bodies
of villages of U.T., Chandigarh directly to the office of Deputy Commissioner,
U.T., Chandigarh.

This is for your kind information and further necessary action

please.

DA/As above ferintending Engineer,
truction Circle-II,

- Chandigarh.



£ ~MAT FOR SUBMISSION OF INFORMATION ON PROPOSED ACTION PLANS FOR
“RESTORATION OF SUKHNA LAKE” IN COMPLIANCE TO HON'BLE NGT ORDERS DATED
10.5.2019& 25.02.2020 IN O.A. NO. 325/2015

S. Content
No
1 ! Name of the State/UT : Chandigarh
| .
;T : H . Name of the | Name of the Nodal | Contact Mobile No. E.mail
! Contact . Details | : State/UT Officer Tet. No
. (Department-wise) Depurtment
Chandigarh : C.B. Qjha 0172~ 7508185419 | secon2-chd@nic.in
Engineerin . . 2740019
£ & Superintending
Department .
Engineer
1 : Type of | Total No. | Ownership of Identified | Status  On-going Restoration of Water
‘2 Information on water bodies Water of Water | Water Bodies  {Indicate | Bodies with Financial Sapport from
E such as Lakes&Ponds Body Bodics No. of Water Bodies) NROCD/MoJSiwvith own resources uf the
| Wdentified State/UT
Government | Private/ Total No. of | Total No. | Total Ne. of
Individusl | Water Bodies | of Water | Water Bodies
Setected for | Bodies presently
Restaration restored under
so far restoration
Lakes o [1}] - 01 0 1]
Ponds - # - 4 %
3 Whether water bodies are | : Yes.
i geo-tagged/ provided with .
i | %Jni ugg pidentiﬁcation Latitude — 30°44'50.65"N
i ' Longitude- 076°48°44.19"E
Number (UIN)
4 Major causes of pollution in | : | Improper disposal of Sewage /Industrial Effluent/Waste like Municipal
prop

identified water bodies Solid Waste/Hazardous Waste/Plastic waste/Construction & Demolition
Waste) ( P1. put ¥V whichever is correct)

------- N A ---meees
5 Other Problems Assoctated | : | Silting/Weeding/Encroachments/No Provision of inflow or outflow
with the Identified Water control measures/ Poor Embankment/Poor Watershed Management in
Bodies Catchment/No Adequate Buffer Zone/Any other) ( Pl. put ¥ whichever
is correct)

(Problem of weeding only )

6 Water Quality Compliance . Type of | Ne. of | No. of Water No. of Water Rodics complying to
S . £ 1d iGed fak Water identified | Quality
tatus o eniille aKes, hady water Monitoring Primary Drinking Water | Water  Quality
and ponds in the State/UT bodies Stations Water Quality | Quality Criterta | Criteria for
; Criteria for | after Agriculture!
i Rathing Conventionai Fishing/Any ]
Treatment other eriterin
f.akes 01 01
Punds " 2 _ _ -

7 Proposed Water Body-wise | :
Action Plans for restoration (Water body-wise details attached as per Annexure-1 (page-1 & 2))
of prioritised water bodies
with timelines and
implementing agencies

8 Any other relevant
information

Water Sports Activity ~Rowing etc.

SDE R-3 | )
fialy D e e o EEEE ifﬁi | ‘
;",\‘i.; Ll £f&;: C. P, Division No. 2(R) superintending Engincer,
e Construction Circle-H,

Chandigarh




Annexure-I Pj

(P1. Provide Following Details Water Body-Sukhna Lake)

1 Location details of the Water Body (Address with GPS Latitude — 30"44°50.65"N
location) Longitude- 076%48°44.19"E

2 [ Details of Area and Dimensions of the Water Body Area — 493.00 acres

: Length — 1.52 Kms
Width - 1.49 Kms

3 Water Depth (in m) (During monsoon and non-monsoon Monsoon ~ 3.2 mtrs.
period) Non-Monsoon- 1.83 mitrs.

4 Ownership of the water body Chandigarh Administration, Chandigarh

5 Allocated Unique Identification Number {UIN) Latitude - 30°44'50.65"N

Longitude- 076"48°44.19"E

6 Details on Habitat (Surrounding Areasftowns with Chandigarh
population and no. of industries in the surrounding area {Population - 10,55,450 as per census of 2011),
/industrial estates in the catchment of pond or lake) No industrial estates surrounding Lake in

Chandigarh.

7 Details on inflow/outflow, evaporation, flooding frequency, Inflow - Kansal and Saketri Choe

magnitude of flow into the water body Qutflow — Sukhna Choe
Evaporation — 5.19mm per day

8 Major Plant and Animal communities present in the water Attached as per Annexure -l (Page-3)
body

9 Designated Use of Pond or Lake( Drinking/Irrigation/Aqua Tourism
Culture/Tourism/ Protected Bio-diversity

| 10 Major Drains outfall into Water Body Sukhna Choe
11 Physical condition of the water Body Good
12 | Water Quality of Water Body pH-7.4, Temperature-26°C, Turbidity-32 NTU;
BOD- 1.1 mg/l, COD- 8 mg/l, DO — 10 mg/l;
Heavy Metals- Arsenic BDL{MDL 0.005) mg/l,
Cadmium — BDL(MDL0.001) mg/l, Copper -
BDL(MDL 0.005) mg/l, Lead - BDL{MDL
0.005) mg/l, Nickel - BDL(MDL 0.005) mg/!.
Zinc - 0.005 mg/l, Mercury - BDL{MDL 0.0003)
mg/l, Iron ~ 0.04 mg/l, Chromium- BDL(MDL
0.005) mg/l (As per the report of CPCC for the
month of April 2024)
11 Proposed Action Plans with action-wise implementing agency, estimated cost and timelines for completion
Proposed Action | Implementing | Estimated Cost Timeline for
Plan Agency completion
Removal of | Chandigarh Approximately 09 months
Lotus, being | Engineering Rs. 8 laes to
repetitive Department 10 lacs per year
process.

12 | Status of Sewage Total sewage | Existing Gap  in | Proposed | Proposed | Implementing
Management in the inflow  into | Sewage sewage No. of | Sewage Agency,
Catchment area the water | Treatment | treatment | Treatment | Treatment | Estimated Cost

body Capacity (in MLD) | Facilities | Capacity | and Time lines
(in MLD) (in MLD) (in MLD) | for completion

N.A.




i3

Py

Status  of Industrial Total Existing Gap in | Proposed Proposed | Implementing

i Effluent Management Industria} Industrial | Industrial ; No. of { Treatment | Agency,
in the Catchment area. Effluent Effluent Effluent Treatment | Capacity | Estimated

Inflow into | Treatment | Treatment | Facilitics (inMLD) | Cost and
the Capacity {in MLD) Time lines for
waterbody (both completion
{in MLD) captive and
CETPs)
(in MLD)
N.A.

14 Waste Management Type of | Quantity of | No. of | Gap in | Proposed | Implementin
in the Catchment waste Waste Treatment and | Treatment No. of | g Agency,
area of water body Generation | disposal and Facilities | Estimated

in the ; Facilities and | Disposal of | and their | Cost  and
catchment Capacity Wastein the | {(in TPD) Time lines
area in the | catchment for
(TPD) catchment area completion
area (in TPD) | {in TPD)
MSW
HW
BMW
C&D
Plastic
N.A.

15 | Additional I & D of Sewage/Industrial effluent from drains to the nearby treatment or
Measures upcoming facilities; Restoration of natural drains: Silt control measures in
(Pl. indicate action- natural drains contributing to inflow; Inflow and outflow flood control
wise implementing provisions (with sluice gates as well as constructed wetlands on uw/s ):
agency, estimated Strengthening of Earthen embankment surrounding the pond or lake with
cost and  the stone revetment or pitching); In-situ measures (like desilting, de-weeding,
timelines for surface aeration, floating adoption of biological treatment options); Buffer
completion) Zone and Development of Bio-diversity Park; Recreational Provision, Training

and Awareness Programme; Public Participation for Cleaning of surroundings,
any other actions
N.A.

C. P, Division No. 2(R)
Chandigarh.

-1

Superintendi=o U ~gineer,
Construction Cugle-l,
Chandigarh
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WATOR,  ANINAL COMMINGTES 4w PLANT SPILES

“The man-made lake is located on the foothilis of the Shivalik imountain

range and thousand of migratory birds such as Bar-headed Geese, Northern Pintail,
Ruddy Shelduck, Northern Shoveller, Mallard, Tufted Duck & Common Pochard etc.

come here for wintering every year.

(&)

Sukhna Wetland is having :-
iy Pilant species such as vegetation type which includes free floating macrophytes
like Ipomoea aguatica, Eichhoriacrassipesand emergent like Justicia adhatoda,
Saccharum bengalense, Saccharumspontanesum, Phragmifes Sps,
Cyperusniveus,Cyperusrotundis, Typha speciesetc. Other flora includes
Cynadondactylon, Dendrocalamusstrictus.
ii) The faunal diversity in the natural marshes of community reserve include
mammals like Rusa unicofor, Sus scrofa, Herpestesedwardsi,Pteropusmedius efc.,
migratory waterbirds like Aythyafarina, Tadornaferruginea, Aythyanyroca, Anas
acuta, Anas querquedula, Platalealeucorodia, Dendrocygnajavanica,
Sarkidiomismelanotos, Anas penelope, Anas platyrhynchos, Aegypiusmonachus,
Gyps himalayensis, Aquila nipalensisetc., resident birds like Priniacinereocapilfa,
Gallinufachloropus, FPorphyriopoliocephaius, Hydrophasianuschirurgus,
Dupetorflavicollis, ixobrychuscinnamomeus, Anas poecilorhyncha, Neophron
percrniopterusamphibians and reptiles fike Euphlyctiscyanophlyclis,
Hoplobatrachustigerinus, Bufomelanostictus, Varanus bengalensis, Python molrus,
Bungarus caeruleus, Daboia russelfi, Najanaja, Xenochrophis piscator and fishes
like Gadusiachapra, Labeorohita,Catlacatla, Cyprinus carpio, Cirrhinus cirrhosis,
Labeorohitaand Hypophthalmichthys molitrix efc.
ii) Species of conservation like Rusa unicolor, Aythyafarina, Anhinga
melanogaster, Aythyanyroca, Priniacinereocapilla, Aegypiusmonachus, Neophron
percriopterus, Gyps himalayensis, Aquifa nipalensisPython mofrusand Cirrhinus
cirrhosis. [Near Threatened - 5, Vulnerable - 4, Endangered - 2 and Critically
Endangered - 0].
iv) Plant invasive alien species such as Eichhorniacrassipes, Cannabis saftiva
sativa, Parthenium hysterophorus.
v) Major animal invasive aliens species such as Cyprinus carpioand

Hypophthalmichthys molitrix.




From

The Executive Engineer,
Project P.H. Division No.3,
Chandigarh

To

The Commissioner,
Municipal Corporation,
Sector-17, Chandigarh.

Memo No.?@%S Dated %’fg‘f}él-o

Subject : Compliance of the order dated 01.06.2020 in OA. no.325 of 2015 in LA.
No.700 of 2019 and M.A. n0.252 of 2019 in the matter of Lt. Col. Sarvadaman
Singh Oberoi Vs Union of India and O.R.S. passed by Hon’ble National Green
Tribunal, New Delhi. (Preparation and submission of action plan for
restoration of water bodies).

Ref : Your Office Memo No. 6258 dated 04-08-2020 addressed to Chief
Engineer ~Cum- Special Secretary Chandigarh Administration, U.T.
Chandigarh.

Fkdk

In this regard, it is submitted that the action plan for restoration of 04
nos. water bodies which falls outside red line in various villages is enclosed herewith on

prescribed performa ie. Village Dhanas, Khuda Jassu, Kaimbwala & Maloya for taking

further necessary action please. B& ’U@M
' Executivﬂ%;jﬁ:é%r,\Q
N

DA/As above Project P.H.Divn.Ng '3, andigarh
.:H?E-‘)u\r
Endst No. ....... S Dated .............

A copy is forwarded to the Superintending Engineer, Project P.H.
Circie, Chandigarh for information w.rt. his endst no. 7241-44 dt 20-08-2020.

=\
Executive Engineer,
DA/As above Project P.H.Divn.No.3, Chandigarh

EndstNo. ........ . Dated .............

A copy is forwarded to the Superintending Engineer, Construction
Circle-ll, Chandigarh for information.
98 -
Executive Engineer,
DA/%s above Project P.H.Divn.No.3, Chandigarh

EndstNo. ........... Dated .............

_ A copy is forwarded to the Superintending Engineer, Municipal
Corporation, P.H Circle, Chandigarh for information.

Sa -
Executive Engineer,
DA/As above Project P.H.Divn.No.3, Chandigarh

EndstNo. .........._ Dated .............

A copy is forwarded to the SDE W/S Sub Division No.6(Mtc),
Chandigarh for information w.r.t. his Memo No.602 dated 27-08-2020.

ExecucétiA\fe Engineer,
DA/As above Project P.H.Divn.No.3, Chandigarh



Endst.No. Dated:

A copy is forwarded to the Chief Engineer-cum-Special Secy.
(Engg.), Union Territory, for his kind information and necessary action

please,
<~ W

DA/As above Superintending Engineer,
Construction Circle-I1,
U.T., Chandigarh.

Endst.No. Dated:

DA/Nil o Supétif®nding Engineer,
Construction Circle-I1,
U.T., Chandigarh

Endst.No. Dated:

A copy is forwarded to the Superintending Engineer, Public
Health, U.T., Chandigarh for information and necessary action.

DA/Nil Sﬁpeﬁtendmg Engineer,
Construction Circle-I1,
U.T., Chandigarh
Endst.No. Dated:

A copy is forwarded to ithe Superintending Engineer, Public
Health, Municipal Corporation, Chandigarh for information and similar
necessary action.

DA/Nil Suﬁriﬂ@nding Engineer,
Construction Circle-11I,

U.T., Chandigarh
Endst.No. Dated:

A copy is forwarded to the Executive Engineer, C.P. Div. No.2,
Chandigarh for information and necessary action. This is w.r.t. this office
memo no. 2223 dated 27.07.2020

e —_—
DA/Nil : Superi nding Engineer,

Construction Circle-II,
U.T., Chandigarnh



information

Sr. Content

1 Name of the State/ UT Union Territory [ U.T.} Chandigarh
Contact Details { Nameofthe |Nameof [Contat Tel. No.  |Mobite No. E-mail
Department Wisa) state/ UT the Nodal

Department  |Officer

Chandigarh/ [Sh. Sanjay |7508185448 7508185448 £eph3-chd@njc.in
Engineering  [Kumar

Department { [Sahani

Public Health

Circle)

2 Informatior: on water Type of water [Total no. of Ownership of identified water States On-Going Restraration water bodies
bodies such as lakes & body water bodies with Financial Sup. Frem NRCD-MelS/With
ponds bodies resources of the State/ UT

idenified
Govt. Private/ Total No, of Total No. Of [Total No.
Industrial Water Bodies Water Bodies|Water
Sleceted for Restored so  |Bodies
Restoration far presently
under
Restoratic
Lake - - - - - -
Ponds 4 Govt, - 4 Nif 4

3 Whether Water Bodies Yes / No
are Geo tagged / ‘
provided with Unique
identification Number {

UIN)

4 Major Causes of Nil
Palluticn in identified
water bodies

5 Other Problems Weeding/ No Provision of infiow or out of control measures/ poor embankment.

Associated with the
ldentified Water Bodies

6 Water Quality Type of water |No. of Ident; No. of Water No. of Water Bodies Complying to
Conpliance status of body Quality
identified lakes, and Monitoring
ponds in the state/ UT. Stations

Primary Water Drinking Water [Water
Quality Criteria Quality Criteria Quality
for Bathing after Criteria for
conventional Agriculture/
Treatment Fishing / and
. other criteria
Lakas - 7 - " &
Ponds 4 Nil - - yes

7 Proposed Water Body- Village Dhanas for 12 months,
wise Action Plans Village Maloya, Khuda Jassu, Kaimbwala for 5 maonths,
restoration or prioritsed Chandigarh Administration Chandigarh
water bodies with time
lines and implementing
agencies.

8 Any other relevant

Executive E
Project P.HAfivn -3,

Chandigar‘b—%a\w

Superi

ending
Fublic Health Circle,
U.T. Chandigarh

Engineer,




Location Details of the water body {
Adress with GPS Location)

Dhanas

30.7710,76,7536

2 Details of Area and Dimension of the  |2.18 Acre
Water Body
3 Water Depth [ in m ) { during monscon |During Monsoon 2.5 mtr and Non Manscon Q mtr.
and non- monsoos period)
4 Ownership of the water body Chandigarh Administration Chandigarh
5 Allocated Unique identification number [CHD/DH/WB/1
{ LIN)
6 Detail on Habitat [ Surrounding Area/  [Residential Area with Population
Towns with Polulation and no. of
Industries in the surrounding area/
industrial estates in the catchment of
pond or late)
7 Details of inflow/ outflow, evaporation, [Presently there is very little inflow of rain water. Out Flow is nil. Evaporate Yes, Flooding Frequency Nil,
flooding frequency, magnitude of flow |Magnitude of fiow of into water body neglected.
into the water body,
3 Major Plant and Animal Communities | Nil
present in the water bady.
19 Designated use of pond or lake { Ground Water Recharge
Drinking / Irrigation/ Aqua culture /
Tourism / protected Bio- diversity -
10 Majer Drains outfall into water body.  |Rain Water from surrounding area.
11 Physical Condition of the water body  [Not good, Need repair for restoration.
12 Water Quality of water body ([ w.r.t. The sample shall be got tested after restoration.
pH, Temperature, Turbidity, DOC, COD,
DO, Salinity, Dissolved Gases: Dissolved
on suspended Nutrients: Dissalved
Organic Carben Conductivity, Heavy
Metals and Faecal Coliform)
13 Proposed Action Plans with Actior - Restoration time 12 months. The approximate expenditure involved to restaration abandoned water body is Rs.
Wise Inplementing agency, estimated |10 Lacs.
cost and timefines for completion.
14 Status of sewage Management in the  [Total Sewage Existing sewage|Gap in sewage  |Proposed No. of Propased Implementing Agency,
Catchment area inflow into the {treatment treatment {in  |Treatment sewage Estimated Cost and
water body { in |capacity {In  |MLD) Facilities Treatment time lines for
MLD) MLD) capacity { in completion.
MLD)
NIL In this village Nil Nil Nil Nil
Nil as sewage
of village
already go to
sewage
treatment
plagetTin
Chandigarh.
i5 Status of Industrial Effluent Total Industrial |Existing Gap In Industrial (Proposed No. of [Proposed Implementing Agency,
management in the catchment area.  |Effluent inflow |industrial Effluent Treatment Treatment Estimated Cost and
into the water |Effluent Treatment(In  |Facilities capacity [ In time lines for
bady { in MLD) [Treatment MLD} MLD) completion.
Capacity { Both
Captive and
CETPs) { In
MLD)
Nil Nil Nil Nil Nil Nil
16 Water Mznagement in the catchment  |Type of waste  |Quantity of No. of Treatment |Gap in treatment [Proposed no. of Implementing agency,
area of water body Waste and disposal and disposal of  |facilities and

estimated cost and

Generation in  |facilities and wastein the their {(in TPD)  |time line for
the catchment |capacity in the  |catchment area { completion.
area [ TPD) catchment area ( [in TPD)
in TPD}
Municipal solid |Negligible NIL NIL NI NiL

waste




’_ Hazardous NIL NIL NIL NIL NiL
- waste
Biomedical w {nI| NIL NIL NIL NIL
aste
Construction  INegligible NIL NIL NiL NIL
and demaolition
waste
Plastic Negligible NIL NIL NIL NIL

17

Additional measures ( Pl indicate
action wise inplementing agnecy,
estimated cost and the timelines for

De-Weeding,

completion) 1&D of sewage / industrial Implementing Agency --- Chandigarh/ Engineering Department

efftuent from drains ta the

nearby treatment or upcoming
facilities: Restoration of natural drains:
slit control measures in natural drains
contributing to inflow, inflow and
outflow fiood centrol provision [ with
sluice gates as well as constructed
wetlands on u/s) Strengthening of
Earthen emankment surround the
pond or fake with stone revetment or
pitching): In-situ measures ( like
deailting, de weeding, surface,
aeration, floating adoption of biclogical
treatment aptions): Buffer Zone and
Development of Bio- diversity park:
Recreational Provision, Training and
awareness programme, public
participation for cleaning of
surroundings, and other actions.

Approximate Expenditure - Rs. 10 Lacs

desiiting of abandoned pond, repairing / strengthening embankment surrouding,
storm water drains to accumulate rain water in pond.

connections of

Executide Engp w\

Project P.H,
Chandigarhe

Superinfending Engineer,
Public Health Circle,
U.T. Chandigarh




Location Details of the water

E)> -3

1_ {nauuuwala
body { Adress with GPs 30.757,76.822
. Location)
2 Details of Area and Dimension  |1.29 Acre
. of the Water Gody

3 Water Depth [ inm ) ( during Buring Monsoon 2.5 mtr and Non Monsoon O mtr.

monscon and non- monsaos
L period)

4 Owmnership of the water body  Chandigarh Administration Chandigarh

5 Allocated Unigue identification CHD/XB/WB/1
number { UIN)

6 Detail on Habitat { Surrounding |Residential Area with Population
Area/ Towns with Polulation
and ng. of industries in the
surrounding area/ industrial
estates in the catchment of
pond or late)

7 Details of inflow/ outflow, Presently there is very little inflow of rain water, Out Flow is nil. Evaporate Yes, Flooding Frequency Nil,
evaporation, flooding frequency, Magnitude of flow of into water body neglected.
magnitude of fiaw into the
water body.

8 Major Plant and Animal Nil
Communities present in the
water body,

9 Designated use of pand or lake { [Ground Water Recharge
Drinking / Irrigation/ Aqua
culture / Tourism / protected
Bio- divarsity,

10 Major Drains outfall into water |Rain Water from surrounding area.
bady.

11 Physical Condition of the water |Good, Need some minor repair for restoration,
body

12 Water Quality of water bady [ |The sample shall be got tested after restoration.

w.r.t. pH, Temperature,

Turbidity, DOC, COD, DO,

Salinity, Dissolved Gases: s
Dissolved on syspended

Nutrients: Dissolved Organic

Carbon Conductivity, Heavy

Metals and Faecal Coliform)

13 Proposed Action Plans with Restoration time 06 months, The approximate expenditure involved tg restoration abandoned water bedy is
Action -Wise Inplementing Rs, 2 Lacs,
agency, estimated cost and
timelines for completion,

14 Status of sewage Management |Total Sewage Existing sewage Gap in sewage Proposed No. of Proposed Implementing Agency,
in the Catchment area inflow into the (treatment treatment (in  |Treatment sewage Estimated Cost and

water body { in capacity [in MLD) Facilities Treatment time fines for
vILD) MLD) capacity [ in completion.
MLD)
NIL In this village Nil Nil Nil Nit
Nil as sewage
of village
already go to
sewage
treatment
please in
Chandigarh,

15 Status of Industrial Effluent Total Industrial Existing Gap In Industrial Proposed No, of Praposed Implementing Agency,
management in the catchment  |Effluent inflow |Industrial Effluent Treatment Treatment Estimated Cost and
area. into the water |Effluent Treatment (In  |Facilities capacity { In time tinas for

body { in MLD} [Treatment MLD) MLD} completion.
Capacity ( Both
Captive and
CETPs) [ In
MLD})
Nii Nil Nil Nil Nil Nil




15 Water Management in the Type of waste Quantity of No. of Treatment Gap in treatmant Proposed no. of Implementing agencﬂ
% catchment area of water body Waste and disposal and disposal of [facilities and estimated cost and
Generation in  Hacilitias and wastein the their (in TPD)  [time line for
the catchment capacity in the  |catchment area { completion.
area ( TPD) catchment area { |in TPD)
inTPD)
|
Municipal solid |Negligible NIL NIL NIL NIL
waste
Hazardous NIL NIL NIL MNIL NIL
waste
Biomedical w [wy) NIL NIL NIL NIL
aste
Constructign Negligible NIL NIL NIL NIL
and demolition
waste .
Plastic Negligible NIL NIL NIL NIL
17 Additiona! measures { PL

indicate action wise
inplementing agnecy, estimatad
cost and the timelines for
compietion} 1&D of sewage /
industrial effluent from drains
ta the

nearby treatment or upcoming
facilities: Restoration of natural
drains: slit control measures in
natural drains contributing to
inflow, inflow and outflow flaod
control provision { with sluice
gates as well as constructed
wetlands on 1/s) Strengthening
of Earthen emankment
surround the pond or lake with
stone revetment or pitching): In-
situ measures ( like deailting, de
weeding, surface, aeration,
floating adoption of biological
treatment options): Buffer Zone
and Development of Bjg-
diversity park: Recreatignal
Provision, Training and
awareness programme, public
participation for cleaning of
surroundings, and other actions.

De-Weeding, desilting of abandoned pond, re|
storm water drains to accumuslate rain water

Implementing Agency - Chandigarh/ Engineering Department
Approximate Expenditure - Rs. 2 Lacs

pairing / strengthening embankment surr
in pond.

ouding, conpections of

Executive En
Project P.H, Divn N

Chandiga et g?e,_,\,

Superintending Engineer,
Public Health Circle,

U.T. Chandigarh



1= Location Details of the water huda Jassu
body ( Adress with GPS 30.774,76.772
Location)

2 Getalls of Area and Dimension  [0.5 Acre

' of the Water 8ody

3 Water Depth {inm ) { during During Monseon 2.5 mtr and Non Monsocan 1 mtr.
mensoon and non- monsoos
period)

4q Ownership of the water body |Chandigarh Administration Chandigarh

5 Allocated Unique identification CHD/K)/wa/1
number { UIN)

6 Detail on Habitat ( Surrounding |Residential Area with Population
Area/ Towns with Polulation
and no. of Industries in the
surrounding area/ industrial
estates in the catchment of
pond or late)

7 Details of inflow/ autficw, Presently there is very little inflow of rain water, Out Flow is nil. Evaporate Yes, Flooding Frequency Nil,
evaporation, flooding Magnitude of flow of into water body neglected.
frequency, magnitude of flow
into the water body.

8 Major Plant and Animal Nil
Communities present in the
water body,

9 Designated use of pand or lake {|Graund Water Recharge
Drinking / Irrigation/ Aqua
culture / Tourism / protected
Bio- diversity.

10 Major Drains outfall into water |Rain Water from surrounding area,
body.

11 Physical Condition of the water Good, Need to be minor repair for restoration.
body

12 Water Quality of water body ( (The sample shall be got tested after restoration.

w.r.t pH, Temperature,

Turbidity, DOC, COD, 0O,

Salinity, Dissclved Gases:

Disselved on suspended

Nutrients: Dissolved Organic

Carbon Conductivity, Heavy

Metals and Faecal Coliformy} .

13 Praposed Action Plans with Restoration time 6 months. The approximate expenditure involved 1o restoration abandoned water body is Rs.
Action -Wise Inplementing 2 lacs.
agency, estimated cost and
timelines for completion.

14 Status of sewage Management |Total Sewage Existing Gapin sewage  |Proposed No., of Proposed Implementing Agency,
in the Catchment area inflow into the |sewage treatment (in  Treatment sewage Estimated Cost and

’ water body [ in |treatment MLD) Facilities Treatment time lines for
MLD) capacity (in capacity ( in completion.
MLD) MLD)
NIL In this village Nil Nil Nil Nil
Nil as sewage
of village
already go to
sewage
treatment
please in
Chandigarh,.

15 Status of Industrial Efftuent Total Industrial Existing Gap In Industriat |Proposed No. of Proposed implementing Agency,
Management in the catchment |Effluent inflow Industrial Efffuent Treatment Treatment Estimated Cost and
area. into the water |Effluent Treatment (In  |Facilities capacity { In time lines for

Body (in MLD) [Treatment MLD) MLD) completion.
Capacity ( Both
Captive and
CETPs} { In
MLD}
Nil Nil Nil Nil Nil Nil




i6 Water Management in the Type of waste Quantity of No. of Gap in treatment Proposed no. of Implementing agency,
- catchment area of water body Waste Treatmentand |and disposal of facilities and estimated cost and
Generation in  (disposal facilities {wastein the their (In TPD}  [time line for
the catchment |and capacityin  [eatchment area { completion.
area ( TPD} the catchment  |in TPD)
area{in TPD}
Municipal solid [Negligibla NiL NIL NIL NIL
waste
Hazardous NIL NIL NIL NIL NIE
waste
Biomedical w NI NIL NIL NIL NiL
aste
Construction  [Negligible NIL NIL NIL NIL
and demolition
waste
Plastic Negligible NIL NIL NIL NIL

17

Additional measures { PI.
indicate action wise ]
inplementing agnecy, estimated
cost and the timelines for
completion) 18D of sewage /
industrial effluent from drains
to the

nearby treatment or upcoming
facilities: Restoration of natural
drains: slit control measures in
natural drains contributing to
inflow, inflow and autflow fiood
control provision { with sluice
gates as well as constructed
wetlands on u/s} Strengthening
of Earthen emankment
surround the pond or lake with
store revetment or pitching}: In-
situ measures { like deailting, de
weeding, surface, aaration,
floating adoption of biological
treatment options): Buffer Zone
znd Development of Bio-
diversity park: Recreaticnal
Provision, Training and
awareness pragramme, public
participation for cleaning of
surroundings, and other actions,

De-Weeding, desilting of abandoned pond, repairin
storm water drains to accumulate rain water in po

nd,

implementing Agency --- Chandigarh/ Engineering Department
Approximate Expenditure - Rs, 2 Lacs

g/ strengthening embankment surrouding, connections of

Y

Executive E eeg,
Project P.H. Qikn kof-3.

Chandiga g, 3]%,

ending Engineer,

Public Heaith Circle,

LLT. Chandigarh




Location Details of the water
body ( Adress with Gps
Location)

Maloya
30.751,76.718

P

Details of Area and Dimension
of the Water Body

0.61 Acre

Water Depth (inm } during
mensoon and non- monsoos
period) -

During Monsoon 2.5 mtr and Non Monsoon 0.5 mtr { App).

4 Ownership of the water body  [Chandigarh Administration Chandigarh

5 Allocated Unique identification CHB/ML/WB/1
number { LHIN}

6 Detail on Habitat { Surrourding Residential Area with Population
Area/ Towns with Poluiation
and no. of Industries in the
surrounding area/ industrial
estates in the catchment of
pand or late)

7 Details of infiow/ outflow, Presently there is very little inflow of rain water. Out Flow is nil. Evaporate Yes, Flooding Frequency Nil,
evaporation, flooding Magnitude of flow of into water body neglected,
frequency, magnitude of flow

L into the water body.

8 Major Plant and Animal Ni
Communities present in the
water bedy.

9 Designated use of pond or lake (1Ground water Recharge
Drinking / Irrigation/ Aqua
culture / Tourism / protected
Bio- diversity.

10 Major Drains outfali into water [Rain Water fram surrouﬁding area,
body.

11 Physical Condition of the water [Good, Need some minor repair for restoration,
body

12 Water Quality of water body({ |The sample shall be got tested after restoration.

w.r.t. pH, Temperature,
Turbidity, DOC, CoD, Do,
Safinity, Dissolved Gases:
Dissofved on suspended
Nutrients; Dissolved Organic
Carbon Conductivity, Heavy
Metals and Faecal Coliform)

13 Proposed Action Plans with Restaration time 06 months, The approximate expenditure involved ta restoration abandoned water body is
Action -Wise Inplementing Rs. 2 Lacs.
dgency, estimated cost and
timelines for complation.

14 Status of sewage Management |Total Sewage Existing Gap in sewage Propased No. of Proposed Implementing Agency,
in the Catchment area inflow into the sewage treatment (in  [Treatment sewage Estimated Cost and

water body {in |treatment MLD) Facllities Treatment time lines for
MLD) capacity (in capacity ( in completion.
MLD) MLD)
NIL In this village il Nil Nil Nil
Nil as sewage
of village
already go to
sewage
treatment
please in
Chandigarh,

15 Status of Industrial Efflyent Total Industrial |Existing Gap In Industrial |Proposed No. of Propased Implementing Agency,
management in the catchment {Effluent inflow Industrial Effluent Treatment Treatment Estimated Cost and
area. into the water |Efftuent Treatment ( In | Facilities capacity { In timeTines for

bady { in MLD} |Treatment MLD) MLD}) completion,
Capacity { Both
Captive and
CETPs){In
MLD)
L Nil Nil Nil Nil Nil Nil




Water Management in the Type of waste Quantity of No, of Gap in treatment [?ogosed no. of Implementing agenm
catchment area of water bady Waste Treatmentand (and disposal of |facilities and estimated cost and
Generation in disposal facilities fwastein the their (inTPC}  |time fine for
the catchment [and capacity In  |catchment area { complation,
area { TPD) the catchment  |in TPD)
area{in TPD)
Municipal solid Negligible NiL NIL NIL NIL
waste
Hazardous NIL NIL NIL NIL NIL
wdsta
Biomedicalw Ny NIE NiE, NIL NIL
aste
Construction Negligible NIL NIL NIL NIL
and demolition
waste
Plastic Negligible NIL NIL NIL NIL

17

Additional measuyres [Pl
indicate action wise
inplementing agnecy, estimated
cost and the timelines for
completion) 1&D of sewage /
ndustrial effluent from drains
to the

nearby treatment or upcoming
facilities: Restoration of natura)
drains: slit control measures in
natural drains contributing to

inflow, inflow ang outflow flood
controf provision { with sluice
gates as well as constructeg
wetlands on u/s) Strengthening
of Earthen emankment
surround the pond or fake with
stone revetment or pitching): In-
situ measures { like deailting, de
weeding, surface, aeration,
floating adoption of biologicai
treatment options): Byffer Zone
and Development of Bjg-
diversity park: Recreational
Provision, Training and
awareness programme, public
participation for cleaning of
surreundings, and other actions,

Impiementing Agency
Approximate Expenditure - Rs, 2 Lacs

De-Weeding, desilting of abandoned pond,
storm water drains to accumulate rain water in pond,

- Chandigarh/ Engineering Department

repairing / strengthening embankment S

rouding, connections of

Executive Engi
Project P,H. Divn N
Chandigar S ?,g....

Superiftending Engineer,
Public Health Circle,
U.T. Chandigarh
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From e 0800)8 /&00(;\3 'Gof,‘;gﬁ@&;}g ?

The Superintending Engineer, LS

¢ iy e )
Construction Circle-11, U.T., ’ AL p
Chandigarh. _ 4 proc %7

To '
C\/ '/The Deputy Commissioner, Z 0/ 5 /ﬁ»@@

U.T., Chandigarh.
Memo No.A1/2020/ | LY 3/

Dated, Chandigarh the, / g//b gfd 9

Subject:- Preparation and submission of action plan for restoration of water bodies —
Dhanas Lake, U.T., Chandigarh.

im,‘ e

Enclosed please find herewith a copy of letter No.1348-49 dated

. 07.08.2020 received from the Deputy Conservator of Forests, Chandigarh Administration,

Chandigarh addressed to the Chief Engineer-cum-S.5. (Engg.) U.T., Chandigarh with a
copy to this office.

In this connection, it is intimated that the requisite data/details as per
performa is attached at Annexure-A and Annexurel, 2, & 3 in respect of Department of
Forest & Wildlife U.T., Chandigarh for Dhanas Lake situated in Patiala-ki-Rao Reserve
Forest Area, for your kind information and necessary action please.

T
DA/As above. g Engineer,
onstraction Circle-1
. U.T., Chandigarh 2224/

Endst. No.A1/2020/ Dated.

Copy of the above is forwarded to the followings for information :-

1. The Chief Engineer-cum-S.S. (Engg.) U.T., Chandigarh. '
2. The Deputy Conservator of Forests, Chandigarh Administration w.r.t. his letter
endst.No.FOR/2020/1349 dated 07.08.2020.

DA/Nit. Superintending rEngin'eer,
Construction Circle-II,
U.T., Chandigarh



DEPARTMENT OF FORESTS & WILDLIFE
CHANDIGARH ADMINISTRATION

ildi 3 i = 19
ff: Paryavaran Bhawan Building [2™ Floor], Sedor~198. Madhya Marg, Chandigark-1600
© i E-mail Address: forestchandigarh@gmail com Tel (1722700284

Dated:

Special Secy. (Engg),
UT, Chandigarh.

2. The Chief Engineer,
Municipal Corporation,
UT, Chandigarh.

Subject: Preparation and submission of action plan for restoration of
water bodies- Dhanas Lake, UT Chandigarh.

1. The Chief Engineer-cum- . g%, 2
. i ¥ )(J (.ﬁ .
w f;) J)

Sir,
In reference to this office Memo no. 1166 & 1169 dated 24.07.2020

received from the Superintendent Engineer, Construction Circle-1l, UT, Chandigarh,

~ on the subject cited above.

In this connection, it is intimated that the requisite data/details asfper
performa is attached at Annexure-A ~and Annexure-1, 2 & 3 in respecft of .
Department of Forests & Wildlife, UT Chandigarh for Dhanas Lake sjtuated in

Patiala-ki-Rao Reserve Forest Area, for your kind information & necessary action

please.
Yours faithfully,
o ]I
(Dr. Abdul Qayum), IFS
- Encls:/ Annexure-A, 1,2 & 3 Deputy Conservator of Forests
Chandigarh Administration
Endst No, -t RlLe o) c4 4 Dated: - 7/~ % ~lelo

A copy is forwarded to the Superintending Engineer, Construction
Circle-li, UT Chandigarh, for your information please.

Dr. Abdul Qayum), IFS
Encls: A/a Deputy Conservator of Forests
Chandigarh Administrat%n



Annexure-A

Format for Submission of Information on Proposed Action Plans for
“Restoration of Dhanas Lake”

5. Content
No.
1. Name of the State/UT Chandigarh
i Contact Details Name of State/UT | Name of the Contact Tel. | Mobile No. £ .mail
(Bepartment-wise) Department Nodal officer No, _ N
Forest & Wildlife, Or " Abdul 0772- 80139704883 forestchandigarh@ ™~
Department, UT, Qayum,-IFS, 2970419, gmail.com
Chandigarh Deputy 2700284
Conservator of
Forest
2, tnformation on water bodigs Type | Totat No. Qwnership of Ildentified | Stalus On-going Restoration of Walar
such as Lakes & Ponds oty of Water | Water Bodies (Indicate | Bodies with Financial Support from
Water | Bodies No. of Water Bodies) NRCD/MoJS/ with own recourses of the
Body | identified State/UT
Government | Private / | Toia No. of [ Total Total No. of Water
Individiral Water No. of Bodies Presently
Bodies Bodies under restoration
Selscted restored
for so far
Restoration
Lake o1 o1 -- [3} 00 01
Pond - - - -~ - -
s
3 Whether waler bodies are Yes
geo-tagged / provided with Latitude-30°45'59,50"N
Unique Identification Longitude-76°45'25.53"E
i Number (UiN)
4. Major causes of pollition in | Tmpropar disposal of Sewage /Industrial EfluentWaste Tike Municipal Solid Waste/Hazardous
identified water bodies Waste/Plastic Ste/Construction & Demolition Waste) ( Pl put whichever is correct)
(fmproper disposal of Sewage Water)
5. Gther Problems Associated Silting/MVeeding/Encroachments/No Provision of inflow or outflow control  measures/ Poor
with the identified Water Embankmentﬂgoor Watershed Management in Catchment/No Adequate Buffer Zone/Any other)
Bodies
(Silting & Weeding)
L
6. Water Quality Compliance Type of Total No. of | No. of Water | No. of Waler Bodies complying 1o
Status of identified lakes, Water Body Water Quality Primary Drinking Water Quality
and ponds in the State/UT Bodies Monitoring Water Quality | Water Quality | Criteria for
ldentified Stations Criteria tor Criteria after | Agriculture/
Bathing Conventional Fishing/Any
Treatment other criteria
Lakes 0l --N.A - --N A.-- -=-NLA - --N.A, -
Ponds = sz = - =
7. Proposed Water Body-wise (Water body-wise delails as per Annexure-1)
Action Plans for restoration
of prioritized water bodies
with limelines and
implementing agencies . _
8 Any other relevant Bio remediafion is being dnne of wastewater & floating sofar foundation instafled for aerafion of
information water & to add recreational value.




“Following Details of Water Body of Dhanas Lake”

Annexure-|

1 Location details of the Waier Body {Address wilh GPS Latitude-30°4 558 557N
* location ) i Longitude-76°45'25 53°C
2 Details of Area and Dimensions of the Water Body Area- 17 acres
3 Water Depth {in m) {during mansoon and Ron-monsoon period) Monsoon pericd- 7m
. Non- Monsoon period- 4m
Ownership of the water body Forest & Wildlfe Depariment, uT,
4. Chandigarh
5 Allocated Uniique identification Number (UIN} Latitude-30°4550 50°N
. Lon itude-76°45'25 53"E
Details on Habitat Surrdunding Areasfiowns with populaiion and no. Chandigarh ™ * T
of industries in the surrounding area findustrial estates in the (Population- 10,55,450 ag per census of
6. catchment of pond or lake 2011)
No industrial estates surrounding Lake in
|_Chandigar
Details on inflow/outilow, Evaporation, fiooding frequency, inﬂow—Fgo_rest area & Post Graduate Inshituie
7. magnitude of flow into the waler body of Medical Education &
Research(PGlM%fﬂl Chandigarh
8. Major Plant and Animal communiiies present in the water body Attached as per Anhexure. 2
9 Designaled Use of Pond or Lakef Dﬂnkingllrrugal:onIAqu Prolected Bio-diversity
# Culture/Tourism/ Protected Bio-diversity
10. | Major Drains ouffallinto Water Body Sewage discharge from PGIMER" s

11. | Physical condtion of the water Body Good o
12 Wager Qualily of Water Body Report of (2078 & Z020) s Afiacheq as per

Annexure- 3

13, | Proposed Action Plans with action-wise implementing agency,
"1 esfimated cost and timeline for completion

-N.A-

Status of Sewage || Total Existing Sewage | Gap n Proposed Proposed implementing
Management in the sewage Treatment Sewage | No. of | Sewage Agency,
Catchment area inflow into Capacity {in | treatment | Treatment Treatment | Estimated
the  water | MLD) {in MLD} | Facilities Capacity Cost
bodg (in (in MLD) and Time lines
14. MLD) for completion

Bio remediation is being done

Status of Tndustrial | T Total industrial | Existin GGap in Proposed | Proposed Implementing
Effluent Effuent Inflow | Industrial) Industrial No. of treatment | Agency,
Management in the | | into the water Effluent Effluent Treatment | Capaci Estimated
Catchment area body (in MLD) Treatment Treatment | Facilities (inMLD) Cost and Time
Capacity {in MLD) fines for
15. {both completion |
captlive and | i i
CETPs) f ;
{in MLL}) i ]
—-NLA D
Waste Management ‘type of | Quantity Waste | No. of ap in | Propose | Implementation
in the Catchment | | waste Generation in Treatment and | Treatment d No. of | Agency,
Area of water body The catchment . disposal and Disposal | Facilitie | Estimated Cost
Area (TPD} Facilities and of Waste in | s and and Time lines
Capacity inthe | the their {in | for completion
Catchment Catchment TPD})
16. area (in TOA) | area(in TPD)
MSW
BMW —-NA -
C&D
[ Plastic
Additional I & D of Sewagefindusinial efiuent from drains to the nearby freatmam oF upcoming
Measures facilities; Restoration of natural drains: Silt control measures in nalural drains contributing to

cost and the floaling adoption o biological treatment g{ptions): Buffer
17 [ fimelines for diversity Park: Recreational Provision, Tr :
completion) Participation for C leaning of surroundings any other actions.

biodiversity.

(Pl indicate action- | inflow: Inflow and outflow’ flood control provisions {with sluice gates as well as constructed
wise implementing | wetiands on u/s ): Strengthening of Earthen embankment surrounding the pond or lake with

agency, estimated | stone revetment or fpitching); in-situ measures (like desiltingbgg-sgﬁgdgag‘} ;ggﬁ]p:n?%até?g,

aining and Awareness Programmer; Public

The lake Is situated within the Resarve Forest Area of Patiala-ki-Rag, Chandigarh. The
impounded water which is basically used for recreation and Conservation of aquatic




Annexure-2

PLANTS/ TREES AROUND THE LAKE

Plants/ Trees name Scientific Name
Shisham Dalbergia sissoo
Khair Acacia catechu
Paper mulbeery Broussonetia papyrifera
Arjuna Terminalia arjuna
Papri Dolichos lablab
Jungle Jalebi Fithecellobium dulce

Animal Communities present in the water body
Fish -
Turtle
Spotbilledbid

Common coot
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SROPOSED ACTION PLANS FOR RESTORATION OF POLLUTED WATER BODIES (LAKES At
~ONDS)" IN COMPLIANCE TO HON'BLE NGT ORDERS DATED 40.05.2019 & 26.02.2020 IN O.
NO, 32512015

%r Content 1

- SiatelUT

.
. ame  of the ‘; . Union Torritory (UT.) Chandigarh ~
|

"Contact Dotails | '! Name of the | Name | Contact | Mobile E-mail

, (Dopartment- | | StatelUT iof the!Tel No. | No.

; wise) =1 l! Department | Nodal - :

’ LT offieer | e
{ |I'Municipal | Vijay | 9872611 Gg7257 | Vijaypremi64@gmail
i : Corporation | Kumar || 245 ! 1245 m
|

| | Chandigarh_[Premi | 1l ——

t

*% " {nformation on | ;|| Type | Total | Ownership i [States On-going restoration

the  ldentified | | Gatchment/No Ade f
Water Bodies ¢ quate Butier Zone/Any other}

‘  water  bodies | of No. of | Identificd water bodies with financial suf
i | such as Lakes | Water | Water | Water Bodies from NRCD-MeJSiwith
? | & Ponds Body | Bodie | (Indicate no. of ; resources of the State/UT
- 5 Water Bodies)

: | Identi

- fied | il R
Lo Sovi TTPrivate | Total No. | Total |Total No
| i ! of Water | No. of | Water Bc
l " || Industr | Bodies Water | presently
Co i dal Selected | Bodies | under

{ : for restore | restoratic

: i Restorati 1d  so

P A ~_ion far

{ Lakes |- - Il - - E -

. i [Ponds | 3 ]Govt e 3 nil B
.5 TWhother  water | @ | Yes/NO

! bodies are geo-

i taggediprovided

; with Unique

| Identification

‘____ Number (UIN) ‘

‘ 4. | Major causes of | : improper disposal of Sgyvage!lndustriat EffluentWaste Like Muni
: poilu'_cipn in Solid WasteIHazardo'yfs Waste/Plastic ~ Waste/Construction
! identified water Demolition Wige)'{PLF‘u:t ¥ whichever Is correct)

{ bodies : -

5 [Other problems |: Siling/Weeding/Encroachments/iNo Provision of inflow” or ou
1 Associated with | | control measures/Poor EmbarfkmentPoor Watershed Manageme
i

{

(PL, Pyt N whichever Is correct)

5 1 Water  Guatity | - || Type | No. of | No. of | No. of Water Bodies complyin
i Compliance of identi | water: FYligk
I Status of Water | fied quality.
i Identified Body |water | Monito
: Lakes, and bodie | ring -’
' ponds in the s Station
State/UT s |
o | Primary ~ Drinking | Water qualit
: : Water Water Criteria  fe
l v | Quality | Quality Agriculture!
‘,1 \ A , | Criteria | Criteria Fishing/ an
! i for after other criteria
i | '+ | Bathing Conventio
a, ltl ! ’ nal
T ‘ ; Tida
L | T — _ -re'\tmcm e
. b =
| \ . S
i Ponds | 3 i & I i
| i G -
I -




Body-wise Lol . )
| Action Plans , 16 months), Municipal Corporation Chandigarh
‘ restoration o, o
1 ?rioritised water i
1
|

| ‘]"l'i'r"c'iﬁdééii‘u .Y
1

yodies with
fimelines and
i

mplementing
‘ | agencies.
g | Any Other T3 —
! | relevant '
L | information

-

/ : J '

i i i l Superintghding Engineer
Eﬂxgcg%veNinflneer l i I M.C.Public Health Circle
Chandigarh : Chandigarh.

!
]
i
I
|
l
|
1




| o atmn LE;.-'(SJ.Q‘- oliﬁe_‘;’\faier

o ehddes Khuda Alisher,
aty  (Address with  GPS | 30.774,76.809
Cteeaton) v
Dotanks of Area and Dimension | 1.15 Acre T T
0 of lhe Water Body L
4 ks R ; [ .
3 Watie Depth (n w) {During | During Monsoon 3.5 miriand Non Monsoon 1 mir
mensoen and  nen-moensoon G L
. penadi | ' :
‘j : ")."" netsiup of tha water body | Municipal Corporation Chandigach - —
6 Atusated Unique Identfication | MCC/KR/WE/ P
: . Nuimber (UN) P R
6 Dol on Fabiat | Residential Area with p:szfIation a
b “hurroundmng Area/Towns with S
| population  and  no of -
¢ llndustnes n the surrounding : l
: ;au-.-afmdusl:‘iml eslates n the . )
' | cotehment of pond or fale) . | e ey
! - Datads on inflow/outllow, | Presently there s very{ittle inflow of rain water. Out flow is Nil. Evaporat
I i avaporation, flooding | Nil, Flooding Frequency-Nil, Magnitude of flow of into water body neglected.
l ' frequency, magnitude of fow i
\ i nto the water body i e
l's" | Major Plant  and Animaj | Nit i .
| communities  present in the '
.} water body,
9 | Designated Use of Pond or Fishing/Ground water r charging/Recreation
i Loke (Dankingdirrigation/Aqua it
Culture/Tourism/protected Bio- ¥
__ | diversity. K
16 | Major Drans outfall intd Water | Rain water from surroynding area
Body ! T
{41 Physical condition of Ihe water | Not good, Need repair for restoration
bod | I
75 | Water quality of Water Body The samples shall be gp! tested after restoration as presently it is dry.
{w.rt pH, Temperature, i .ﬁ,
Turbidity, BOD, COD, DO, ioih
Salinity, Dissolved ~Gases ' 1
Digsolved  on suspended s
Nutrients; Dissolved Organic T
Carbon Conductivity, Heavy } [
L ‘_Tgl_cj_tglg:-ﬂld_Faecai Coliform) :
{1 | "Proposed Action Plans with | Restoration time-18 months The approximate expenditure invalved to resk
action-wise implementing abandoned water body|is Rs.10 Lakh.
agency, estimated cost and %il
e timelines for completion gl
12 | Slatus of Sewage || Total Existing| Gap in | Proposed Proposed | Implementir
Management in the Catchment | | Sewage | sewage; sewage | No. of | Sewage Agency,
area inflow treatment treatment | Treatment | Treatment Estimated
into the | capacity’ (inj] (in MLD) Facilities | Capacity Cost ar
waler MLD} ' {in MLD) time lines §
body (in compietion.
MLD) L
Nil In ithig | Nif Nil il Nil
! village | Ni
as sewage
of vilfabg
! already" go |
to Sewage,
treatment | %
i plant 07
;_‘1___ 5 — - Chandigarti;.
"3 Status of Industrial Effluent | | Total Existing ||| Gap  in | Proposed | P amantic
~ | Management in the catchment | | industrial Induslr?alg Industrial No.p of T:gzxcn)ﬁiﬂl i\n;?;g;m
| area Effuent 1§ Effiuent | Effluent | Treatment | Capacity | Estimated
: inflow Treatment|| Treatment | Faclities | (inMLD) | Cost an
1 lnt? the %apacigy (in MLD) time lines K
water (both | ;
i bedy (in captiveﬁ} completion.
i MLD) and |
\ | CETPS)
' : {in MLD)
. | N NI i) N N e R TR



‘{ E:

4 Natar M - :
:5auzggmefﬁnaﬁ\gzzenéf mW the || Type of | Quantity of |.No. ~ of { Gap 1 Proposed | imptementin
fody vater - | Weste | Waste =~ | Treaiment treatment | No.  of | Agency, .

g o Generation; fiand and facilities | Estimated
in the {idisposal | disposal | and their Cost  an
catchment ;| facilities | of wastein | (in TPD) | Time  ting
area {TPD);| and the for ‘

: :capacity | catchment completion

; ~ o Jiin the | area {in

! ~ icatchment | TPD)

2 ‘area  (In
o TPD) _
b MSW | Neghgible [ Nil Nil il Nil
L HW Ni | Ni il Nil Nil
BMW __ Nil___- [Nl Nil Nil Nl
% C&D | Negigiole | i Nil Nil il
L Plastic | Neglhable | INi Nil Nil Nil
115 | Additional  Measures (Pl | Dasilting of abandoned pond, repairing/strengthening of embankir
’ Indicate action wise | surrounding, ccnne’ctiori ; of storm water drains to accumulate rain water in
' implementing agency, | pond. o
| estmated cost and  the | Implementing Agency --Municipal Corporation Chandigarh
| timelines for comapletion) Approximate Expenditure—Rs 10 Lakh
!

18D of Sewage/Industrial
effiuent from drains to the
nearby treatment or upcoming
{acilities; Restoration of natural EH B,
drains; Silt controf measures in ' '
natural drains contributing to
inflow; nflow and oulfiow flood
control provisions (with sluice
gates as well as constructed
wetlands an uls):
Strengthening  of  Earthen
embankment surrounding the
pond or lake with stone
revetment or pitching): [n-situ
measures {like desilting, de-
weeding, surface aeration, i
floating adoption of biological R
treatment  options):  Buffer |
Zone and Development of Bio- i
diversity Park; Recreational : !
Provision, Training and i
Awareness Programme, Public
Participation for cleaning of
surroundings,  any  other

|

actions i ;
s

5 i

W I

W ¥ -
Executive lf:“qg_ineer ) . il Superinteliding Engineer
M.C.P.H. DivisionNo 4, . |l M.C.Public Health Circle
Chandigarh t |l Chandigarh.




v Location detalls of the Water

_Body (Address  with
i location) Ghy

Sarangpur :
30.780, 76.772)

2 De(’alcs of Area and Dimension
. 4dlihe Water Body

0.54 Acre

3 Water Deplh (in m) (During

t;menscon and nan-monsoon
L ._penod)

Buring Mansoon 3mir elmd Non Mensoon 1 mitr

i 4 Ownership of the water body

Municipal Corporation’ Chandigarli

MC
‘ 5 rNI Ed{ e ¥ ﬂ C Cl’I Ondfsalall%DU!(lli
R} D"‘..:la]ls on lab’tat

; - {Surrounding Arga/Towns with
‘ “population and no. of
iareahndustrial estates in the
i catchment of pond or late)

Residential Area witht gopulation
- Hh
|

7 ‘Detals on inflowfoutfiow,

| evaporation, flooding
i frequency, magnitude of flow
into the water body.

\ industries in the surrounding
1
{
1

Presently there is very litle inflow of rain water. Out flow is Mil. Evaporal
Nil, Flooding Frequgnc’y-Nil. Magnitude of flow of into water body neglecied

8 | Mgjor Plant and Animal
{ communities present in the
water body.

i
|

Grass is there andi/}\nulna! Community is Nil

9 | Designated Use of Pond or
Lake {Drinkingfirrigation/Aqua
Cuiture/Tourismiprotected Bio-

!
H

T

Fishing/Ground water ?écharglngiRECfeazlon
|

diversity. L
1G | Major Drains cutfall into Water Rain water from surroupding area
Body N g
11 | Physicai condition of the water Not good, Need repair: for restoration
body Cind

12 | Water quality of Water Body

fw.rt  pH, Temperature,
Turbidity, BOD, COCD, DO,
Salinity, Dissalved  Gases,
Dissolved on  suspended
Mutrients; Dissolved Organic
Carbon  Conductivity, Heavy
Metals and Fagcal Coliform)

|

| i

The samples shall be 'go‘i tested after restoration as presently it ss dry.

11 | Proposed Action Plans with
action-wise implementing
agency, estimated cost and

Restoration time-18 manths The approximate expenditure involved to rest
abandoned water bodylis Rs.12 Lakh.

timelines for completion
12 | Status of Sewage | | Total Exisiing 1 Gap in | Proposed | Proposed implementir
tznagement in the Catchment | | Sewage | sewage! || sewage No. of | Sewage Agency,
area inflow treatment | treatment § Treatment | Treatnent | Estimated
into the | capacity:(in § (in MLD) | Facilities | Capacity | Cost ar
water MLD) (in MLD} | time lines ft
body (in i completion.
MLD) 4
il In thig | Nil Nil Nil Nil
village N,
as sewage|
of viliag;
already g
i fo Sewag
: teeatment
plant | |i
; Chandigar
13 | Status of Industrial Effiuent § [ Total Existing:'|| Gap  in | Proposed | Proposed | Implementin
i Management in the catchment | | Industrial | industrial || Industrial | No. of § Trealment | Agency,
" area Effluent | Effivent | Efflient | Treatment | Capacily | Estimaled
i Inflow Treatment|} Treatment | Facilities | (in MLD) | Cast an
b inta  the Capaqify {in MDY} time lines f
i water thoth i |if completion.
Lo body (in | captive! |},
{ ; MLD) | and ;L- I
b CETPg}" |i
Lo (in MLD) |/
} Nil Nit g |fiNil Nil Nil Nil
I
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14 [ Water Wanaoe
y #9 jemen
! Caichment F?rea (t)f ITN;W of | Quantity Of' Gap in | Proposed | Impleme
; Body [ aste | Waste Treatment treatment !No. of | Agency,
é i I ] Generation | and i and ! facilities | Estimate
' I } the’ ! disposal f disposal ! and their | Cost
i I J catchment facifites of wasten [' (nTPD) | Time |
: !area (TPDj ! and the for
/ ] ‘ " | capacity | catchment compietx
| ’ ] in the | arsa  {in
| calchment | TPD)
| I tarea (n! |
! 0 i TPD) I | |
MSW i Negligible™ T Nil | Nil | NIl ¢ Nil
[HW__ TN TN I Ni [ Nil il
; [BMW TNl . i Ni [Nl [Nl [ il
’ t1caD [ Negligible | Nil [ Nil [ Nif : Nit
| [ Plastic | Negligible | Nil | Nil il [ N
repairing/strengtienir

15 | Additional  Measures  (PI. | De-weeding, Desiing of abandoned pond,
indicate action wise ‘ embankment surrounding, connections of storm water drains to accur

implementing agency, | rain water in the pond.. '

estimated cost and  the | Implementing Agenc;,--—Mumc pal Corporation Chandigarn

timelines for completion) Approximate Expendlture—Rs 12 Lakh

[&D  of Sewagefindustrial

effluent from drains to the ?5

nearby treatment or upcoming _;,.'

facilities; Restoration of natural

drains; Silt control measures in

natural drains coniributing {o

inflow; Inflow and outflow flosd

control provisions (with sluice .

gates as well as constructsed -

| wetlands on u/s):

Strengthening  of  Earthen

i embaniment surrounding the
pond or lake with stone
revetment or pifching); In-situ

l measures (like desilting, ds-

i ; weeding, surface  aeralion,
 floating adoption of biological

i treatment  options):  Buffer
i Zone and Development of Bio-

' | diversity Park; Recreational

‘ | Provision, Training  and

]

|

|

{

i

Avsareness Programme, Public
Participation for cleaning of
i surroundings,  any  other
I actions

j

E
MGPH, Diidlontiod, {1 Supetinteliding Enginesr
Chandigarh ! J Chgnl;:]galr?] Health Circle
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is vary bitle inflow of rain water. Out fiow is Nil. Evapora
o waler body

naglecist

Grass iz there and Animat Community 1s Nif

[1h]

Fishing/Ground waler racharging/Recraation

E') {")" [}

i
DN i Rain waler from summounzing erea
TT  Physica congition of the water | Noigood. Need repair for restorsiion
12 \Walerguatly of Waisr Body | The sampizs shall be got testes afier resteration as presentiy it is dry.
wrt pH. Tempereture, ¢
¥, BOD, COD, DO.
g ' Dissclved Gases; .
o =d  eon  suspanded
futrents; Dissoived Organic
Carbsn  Conductivity, Heavy
tAstzis and Fazcal Coliiom)
+* Prcposed Action Plans with | Restoration tme-18 menths The approximats expenditure involvad te res
ion implemnenting { abandonad water body is Rs.12 Lakh.
cost and !
ina i
1z Sewage | ! Total Existing !Gap in Propossd reposed | Implemeant
Liznzgsment in the Calchment | | Sewage | sewage - | sewags | No. of | Sewage Agericy,
ares {inflow | treztment | trestment | Treatment | Treaiment | Estimated
|‘ inte the ; capacity (in') (in MLD) | Faciities | Capacity . Cost ai
water | MLD) | j (inMLD) ! tme lines 1
f bedy (in completion.
{ MLD) i |
Nit I this i Nit Nil Ni{ © Nl
village Nil: i
as sewage:
of village: :
already golf- i
) fo Sewage,
freatment
plant in
Chandigarh
13 Sizlus of Industrhgl Effluent | | Total Existing {Gap in| Proposed | Proposad ; Implementiz
lianagament in the calchment | | Industrial | Industral | Industrial | No, of | Treatment ; Agency,
ares Effluent | Effluent [Efflvent | Treatment ; Capacity | Estimated
inflow Treatment [ Treatment | Facilities | {in MLD} | Cost Br
into the | Capadity i({in MLD) tme lines f
water (both ’ completion.
body (in | captive i
ILD) and L
CETPs) i
(inMLD) ¢!
: Nil Nil ‘Nl il Nil Nit
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; ; Generation | and | and facilities f'Esumarec
{ i n the | disposal , dispesal | and their | Cost
: i catchment | faciliies of wastetn | in TPD) : Time L
P area.(TPD) | and the ‘ E for
: i i li | capacity | catchment completic
{ i g m the | area  (in
] I i | catchmant | TPD)
i i i larea (in
i ? - L TPD) f
- MSW | Negligible | Nil [Nl | N I il
: , ' MW  INJ . ¢ [N [ NIl [ Nl [Nl
; BMW TNl VLN | NIl { NIl | Nil
: l [ C&D [ Negigibie * | NIl [ Ni Nil il
; e et : [ Plastic | Negligible . | Nil [ Nil Nl [Nl
; 15 Add:tlonal Measures (Pl | De-weeding, Desilting of abandonad pond, repairing/strengthenir
: _lndlcate ~ actlion wise | embankment suftour}!ding, cennections of storm water draeins to accun
i implementing agency, | rain water in the pond.
‘ Qs‘rln’_lated cost and the | implementing Agency i---Municipal Corporation Chandigarh
i timelines for completion) Approximate Expenditure—Rs. 12 Lakh
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